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Action Taken Report of Karnataka State Pollution Control Board w.r.t Hon’ble NGT OA
No0.222 of 2021 (SZ) in respect of Vengayyana Kere/K.R.Puram Lake/Tank located at

K.R.Puram and Sannathammanahalli Village, K.R.Puram Hobli, Bengaluru East Taluk,

Bengaluru Urban District

Sri. J.Jagan Kumar, resident of Bengaluru has filed petition/application before Hon’ble National
Green Tribunal, Southern Zone (SZ), Chennai with regard to the dumping of waste and discharge
of untreated sewage into Vengayyana Kere/K.R Puram Lake/Tank comprising in Survey No.9 of
Krishnarajapuram (K.R.Puram) Village and Survey No. 46 of Sonnathammanahalli Village of
K.R. Puram Hobli, Bangalore East Taluk, Bangalore Urban District and hence the same has been
admitted in Hon’ble NGT (SZ) in the name of Original Application No.222 of 2021(SZ).

The Hon’ble National Green Tribunal, Southern Zone, Chennai had passed an order dated
27.10.2021 in Original Application No.222 of 2021 regarding the above allegations made by the
applicant. In the said order, Hon’ble NGT had appointed a Joint Committee and had directed this
Joint Committee to inspect the area in question and submit a factual as well as action taken report,
if there is any violation found and also Karnataka State Pollution Control Board has been made as
Nodal Agency for co-ordination and for providing necessary logistics for this purpose. Further, the
spot inspection of Vengayyana Kere/K.R.Puram Lake/Tank was carried out by the Joint Committee
on 29.11.2021. The observations made by the Joint Committee and action taken w.r.t Hon’ble NGT
directions issued in the interim order dated 27.10.2021 has been submitted to Hon’ble NGT. Later,
apart from the above, the detailed action taken by KSPCB was submitted as an independent report
in the form of Affidavit before Hon’ble NGT.

Subsequently, the above said Hon’ble NGT OA no.222 of 2021 (SZ) in respect of Vengayyana
Kere/K.R.Puram Lake came up for hearing on 24.11.2022 before the Hon’ble NGT (SZ), at
Chennai. Further, in the order dated 24.11.2022, the Hon’ble NGT has called KSPCB to file

complete report w.r.t compliance of the recommendations made in earlier report of KSPCB and any
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Meanwhile, as a Member Convener of the Joint Committee and as directed by the Nodal Officer of
the Joint Committee (The Deputy Commissioner, Bengaluru Urban District), KSPCB had issued
meeting notice to the concerned departments viz., Assistant Director of Land Records, Bruhat
Bengaluru Mahanagara Palike (BBMP) - Lakes & Solid Waste Management (SWM) Division,
Bangalore Water Supply and Sewerage Board (BWSSB) & Tahsildar, Bengaluru East Taluk for
discussion with regard to submission of further action taken report to Hon’ble NGT. In the said
meeting the Nodal Officer directed the above said departments to submit their action taken reports
individually to Hon’ble NGT. Copy of the meeting notice is herewith annexed as Annexure -1 for

your kind reference.

Further, it is to be submitted that, KSPCB has also conducted inspections in the catchment area of
Vengayyana Kere/K.R.Puram Lake to identify & initiate action against the defaulters who are
discharging sewage with/without treatment. In this regard, notices have been issued to JRK Garden
Apartment Owners Association, Padiyil Group unit and Salarpuria Celesta Apartment. Copies of
the notices are herewith annexed as Annexure-II for kind reference. In addition to this, KSPCB
Marshalls have been deputed for patrolling and conducting surprise visits/checks in this office
jurisdiction to identify any illegal discharges. Photographs regarding the same are herewith

annexed as Annexure-III for kind reference.

Subsequently, in view of application filed by the applicant-Sri.Jagan Kumar.J ws 18 of the Nationa]
Green Tribunal Act, 2010 in OA 1n0.222/2021 seeking for stay, KSPCB had issued notice to BBMP
on 20.07.2022 informing them to take necessary action to avoid shrinkage of lake extent and avoid
dumping & segregation of C&D waste in lake buffer area and to submit action taken report.
However, KSPCB had not received any action taken report from BBMP. Copy of the notice is

herewith annexed as Annexure —IV for your kind reference.

Hence, KSPCB has conducted joint inspection of Vengayyana Kere/K.R.Puram Lake along with
BBMP (Lakes) Officials once again on 23.11.2022 and has drawn Mahazar to record the physical
observations at the inspection spot itself, Copy of the Mahazar is herewith annexed as Annexure —
V for your kind reference. The inspection report of DEO, RO-Mahadevapura, KSPCB reads as
follows: g

Sentor Emvly T»%ml Officer

Karnataka-8taie Pollorion Central Roard
M. G. Road, Bangalore-560 001.



Insert Screen shot of IR

Further, based on the observations made during inspection on 23.11.2022, KSPCB has issued
notice to BBMP & BWSSB on 02.12.2022 informing them to submit the action taken report w.r.t.
above said observations and compliance to the recommendations made by KSPCB in its
independent report submitted to Hon’ble NGT in the form of Affidavit. Copy of the notice issued to
BBMP & BWSSB is herewith annexed as Annexure —VI a & VI b for your kind reference

respectively.

In response to KSPCB notices, the BBMP (SWM), BBMP (Lakes) & BWSSB authorities have
submitted their reply/ATR w.r.t compliance to the recommendations made by KSPCB and to
the non-compliances observed during inspection. Copy of the reply submitted by BBMP
(SWM), BBMP (Lakes) & BWSSB is herewith enclosed as Annexure —VII a, VII b & VII ¢
respectively for your kind reference. On verification of the ATR submitted by BBMP &
BWSSB authorities, it is noted that, there is no exact time-bound commitment for
implementation & completion of works proposed by both BBMP & BWSSB. Also, BBMP
(lakes) is depending on ADLR & BWSSB and their own other divisions viz., BBMP (SWM)
for implementation of their works. Hence, it is respectfully requested to Hon’ble NGT to issue
suitable directions to BBMP (SWM), BBMP (Lakes) & BWSSB to implement their proposed

works w.r.t restoration of the lake with time-bound commitment.

The compliance action made by BBMP (SWM), BBMP (Lakes) & BWSSB for the

recommendations made in earlier report of KSPCB as per their letters submitted to KSPCB is

b

Senior Lpviri C
Karnataka State Pollotion Central Poara
M. G. Road, Banzalore-560 001 .
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towards a cleaner Karnataka

No. KSPCB/RO-MDP/NGT/2022-23/ 1 Q15 Date: 08 DEC 2022

Te -

b_,--/Tl"ie Member Secretary
_ KSPCB, Bengaluru-01

of”
f"\\\:}g

@) -
Sir,

Sub:

Ref:

Kind Attention: SEO (Infra (Lakes) Section)

Submission of action taken report w.r.t Hon’ble NGT OA No.222 of 2021 (SZ) in respect
of Vengayyana Kere/K.R.Puram Lake/Tank located at K.R.Puram and Sannathammanahalli
Village, K.R.Puram Hobli, Bengaluru East Taluk, Bengaluru Urban District-reg

1. Hon’ble NGT OA no.222 of 2021 (SZ) order dated 27.10.2021

2. Spot inspection of Vengayyana Kere/K.R.Puram Lake carried out by the Joint Committee
on 29.11.2021

3. Joint Commiittee report e-filed to Hon’ble NGT on 06.12.2021

4. Hon’ble NGT OA no.222 of 2021 (SZ) order dated 08.02.2022

5. Independent report e-filed by KSPCB in the form of Affidavit to Hon’ble NGT on
22.03.2022

6. Meeting held at Bengaluru Urban Deputy Commissioner’s Office on 28.03.2022

7. RO-Mahadevapura issued notice to BBMP vide no.553 dated 20.07.2022

8. Joint inspection of Vengayyana Kere/K.R.Puram Lake carried out by KSPCB & BBMP
officials on 23.11.2022

9. Hon’ble NGT OA no.222 of 2021 (SZ) order dated 24.11.2022

10. This office letter vide no.1187 dated 03.12.2022

e e o s e ske ok ok sk ok ok sk ok ok koK

) With reference to the above and in continuation to this office letter cited at ref (10), this is to inform
that, in response to this office notices, the BBMP (SWM), BBMP (Lakes) & BWSSB authorities
have submitted their reply/ATR w.r.t compliance to the recommendations made by KSPCB. Copy
of the reply submitted by BBMP (SWM), BBMP (Lakes) & BWSSB is herewith enclosed for your

kind reference.

Hence, including the ATR submitted by the above authorities, the compiled action taken report of
KSPCB shall be submitted before Hon’ble NGT on or before 16.12.2022.,

This is for your kind information. i =1

RE’S-‘-—' it \ Yours faithfully
s '

| b

Environm€ntal Officer

RO-Mdpura, KSPCB
kspCB, Bangalore | BO-Mdpurs

Encl: As above \ )

Website :http://kspcb.nic.in
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BRUHAT BANGALORE MAHANAGARA PALIKE
No: CE/Lakes/PR-$32/2022-23 Office of The Chief Engineer
Lakes, BBMP
3" Floor, Annex building, B.B.M.P
N.R.Square, Bangalore — 560002
Dated: 5/12/2022

To,
Environmental officer,
Regional office-Mahadevapura,
KSPCB, Nisarga Bhavana,
3" floor, Thimmaiah road,
7" <D’ Cross, Shivanagar,
Bangalore -560 079

Sub: Status report of Vengaiahna kere/K.R. Puram lake with respect to the O.A
No. 222/2021 filed in Hon'ble National Green Tribunal.
Ref: 1.Your officer letter No. PCB/MDP/C&D waste dump-Comp/2022-23/
1183 Dt: 2.12.2022

ok okok ok oK

With reference to the above subject, the following report from Bruhat Bengaluru
Mahanagara Palike Lakes department is hereby submitted with respect to the O.A No.
222/2021 for Vengaiahna kere/K.R. Puram lake filed in the Hon’ble National Green Tribunal.

Para No Observations Action taken Report

I The Vengaiahna kere Lake has Vengaiahna kere was handed over for
not been fenced completely as | Development and maintenance to Bruhat
per the short term | Bengaluru Mahanagara Palike from Karnataka

measures/action plan | Forest Department on 17.03.2020 as per Govt

submitted to the Hon’ble NGT | order no UDD 39 BAS Bangalore Dt: 11-12-

earlier 2019. Handed over copy enclosed vide !
Annexure-1.

As per the Survey sketch prepared by the
Additional Director of Land Records in 16-11-
2021, Vengaiahna kere lies in Sy No. 9 of
K.R.Puram Village and Sy. No. 46 of
Sannatammanahalli Village having total extent
of 64 Acres 35 Guntas. Copy enclosed vide
Annexure-2.

-
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Bruhat Bengaluru Mahanagara Palike Lakes
department has corresponded to Additional
Director of Land Records (ADLR) to Survey
and  demarcate  the  boundaries  and
encroachments of Vengaiahna kere vide letter
No. EE-1/Lakes/PR/329/2021-22 Dt:
07.02.2022. Copy enclosed vide Annexure-3.

The ADLR has deputed surveyor and lake
survey has been done on 10.03.2022 in the
presence of BBMP engineers. The total extent
of lake including encroachments as per the
survey done and points shown is 59 Acres 28
Guntas. Lake is short of 5 Acres 7 Guntas when
compared to the Survey sketch vide Annexure-
2. Letters have been communicated to the
ADLR to clarify the extent or issue a revised
sketch as per the new survey. Copies enclosed
vide Annexure-4.

Action will be taken to evict the encroachments
in coordination with Tahsildar after demarcation

of boundaries by ADLR and the lake boundaries |

will be fenced by BBMP accordingly.

‘a

|

Laying road and pipeline by
making chambers in the lake
bed towards Northern side of
the lake

Since sewage is entering Vengaiah?ra kere
through the Rajakaluves,
Sewage by-pass pipe line is carried out in the
Western side and Northern side of the Lake by
this office. Photos enclosed vide Annexure-5.

Laying of Road was done by the land owner
outside lake boundary as marked by the
Revenue Surveyor on 10.03.2022. Photos
enclosed vide Annexure-6.

Construction of i

Construction of  residential
houses in the Northern side of
the lake has been completed
and they have constructed the
compound wall all along the
newly constructed  houses
around 7 to 8 Nos.

To be complied by Executive Engineer,

K.R.Puram Division

The C&D waste has been
dumped all along the lake bed
towards Northern side of the
lake and General

Since the Dumping is happcning" outside the
lake boundary as shown by the Surveyor, debris
dumping issue to be complied by Executive
Engineer, K.R.Puram Division. Garbage

2

13



Eama"ge_/’_said waste has been

dﬁmping related issues to be complied by |

work

dumped all along the Old | Superintending Engineer, Mahadevpura zone.
Madras Road in the Lake

5 The Segregation of Garbage in | Garbage issues to  be complied by |
the lake buffer i, towards | Superintending Engineer, Mahadevpura zone.
Eastern side (Old Madras
Road) is still operation on
daily and not shifted the same
activity to alternative new
tocation so far.

6 The untreated sewage and | Since sewage is entering Vengaiahna kere
Sullage is still entering into the | through the Rajakaluves, construction of
lake Sewage by-pass pipe line is carried out in the

Western side and Northern side of the Lake by !
this office. Photos enclosed vide Annexure-5. ‘
- Laying of Trenchless pipeline passing the
National Highway is to will be taken up shortly
after which the complete Sewage will be
diverted through this pipeline. But the quantity
of Sewage flowing in the Rajakaluves is
increasing, which is to be addressed by the
BWSSB.
7 The Rejuvenation of Lake | Bruhat Bengaluru Mahanagara Palike Lakes

has not been

commissioned so far

department has appointed consultant for
preparation of Detailed Project Report for
Comprehensive development of Vengaiahna
kere and the Detailed Project Report costing Rs.

13.80 Crores has been approved by the |
Karnataka Tank Conservation and Development |
Authority. !
Grants of Rs.8.00 Crores is allocated for
Rejuvenation of Vengaiahna kere under 15th
finance Commission. The works proposed under
this grant are Dewatering and Desilting,
Improvements to Main bund and walkway bund,
Pitching, Construction of Culverts for inlets,
settling ponds, waste weir and fencing. The
Tender is approved by the Government and
LOA is issued. Work order will be issued within
7 days and work will be commenced
immediatety. O. enclosed vide Annexure-7.
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Further the below report is submitted for the recommendations of KSPCB as

mentioned in the letter vider ref (1).

Sl. No

Recommendations of KSPCB

Rep(;rt_ o

]

The BBMP shall identify the abandoned quarries & set up
processing facility for disposal of the C & D Waste and as per
the Rule of 2016 notified by MoEF & CC, Gol after obtaining
necessary permission from KSPCB to avoid disposal of C and D

waste in the lake bed areas.

To be Complied by
Bangalore  Solid
Waste
Management

Limited

The BBMP shall take action to link primary drains between the
lakes, removal of the encroachment and construction of storm

water drains wherever it has not been done.

To be complied by
Chief

Storm Water Drain

Engineer,

Department, [
BBMP

The BBMP shall provide screens to the storm water drains at
regular intervals in the major storm water drains to prevent

carryover of solid waste/ garbage/ floating matter.

To be complied by
Chief

Storm Water Drain

Engineer,

Department,
BBMP

The above report is hereby submitted by Bruhat Bengaluru Mahanagarg Palike Lakes

department for further perusal.

Copy Submitted to:

8.

9.

The Chief Commissioner, BBMP for kind information

akes, BBMP

Zonal Commissioner, Mahadevpura zone, BBMP for kind information

information and further necessary action.

. Managing Director, Bangalore Solid Waste Management Limited for kind

Joint Commissioner, Mahadevpura zone, BBMP for kind information
Chief Engineer, Storm Water Drain department, BBMP for information and further

necessary action.

Chief Engineer, Mahadevpura zone, BBMP for information and further necessary

action.

Superintending Engineer, Mahadevpura zone, BBMP for information and further

necessary action.

Executive Engineer, K.R.Puram Division, Mahadevpura zone, BBMP for information

and further necessary action.

Tahasildar, Bangalore East Taluk, for information and further necessary action.
10. Additional Director of Land Records, Bangalore East Taluk, for information and

further necessary action.
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VENGAIAHANAKERE

Annexure- o

K.RPURAM AND SANNATHAMMANAHALLY HORALI:K.R.PUM-

TALLOK:RANGALURU EAST

K.R.PURAM VILLAGE LAKE SURVEY NUMBER 9 AND SANNATHAMMANAHALLI VILLAGE LAKE SURVEY NUMBER 46
SURVEY SKETCH
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¢ Annexure-14

[ NAME OF THE LAKE: VENGAIAHNA KERE KR PURAM.IN WARD NO- 52. LEGENDA
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. Email ' Bangalore Mahadevapura KSPCB

BWSSB & BBMP (Lakes) in respect to Hon'ble NGT OA No. 222 of 2021 - Reg.

From : Bangalore Mahadevapura KSPCB Wed, Dec 07, 2022 10:55 AM
<bngmdpura@kspcb.gov.in> »3 attachments
Subject : BWSSB & BBMP (Lakes) in respect to Hon'ble NGT OA
No. 222 of 2021 - Reg.

To : Infrastructure Karnataka State Pollution Control Board
<Infra@kspcb.gov.in>, Infrastructure cell
<infra2013@yahoo.in>

Cc : jnyog2010 <jnyog2010@gmail.com>
Respected Sir/Madam,

Please find herewith attached the action taken report submitted by BWSSB & BBMP
(Lakes) in respect to Hon'ble NGT OA No. 222 of 2021, pertaining to KR Puram Lake. This
is for your kind information & further needful.

With regards,
RO-Mahadevapura, Bengaluru

— BWSSB (WWM).pdf
1 MB

- BWSSB REPORT.pdf
700 KB

== BBMP REPORT.pdf
1 MB



Report on the measures of BWSSB for preventing the entry of waste

water to the Lalke.

KR Puram Lake is located on the castern side of Bangalore city at an elevation of
879.90 meters above MSL with a Latitude of 13.016446N & Longitude 77.6983E having
surface area of 64 Acres and 35 Guntas coming under KR Puram Constituency and this lake
is being maintained by Bruhat Bengaluru Mahanagara Palike. The KR Puram Lake catchment
consists of CMC area on all the three sides and National Highway running in periphery on
castern side of this lake. Now Sri J. Jagankumar C/o Renaissance Foundation Bangalore has
filed a case in the Honb'le NGT vide Original Application No 222 of 2021(SZ) dated
27.10.2021 Chennai stating that untreated sewage is entering the KR Puram Lake and water
body of the lake is contaminated. In this connection Hon’ble NGT in the order dated
27.10.2021 has constituted a Joint Committee Comprising of (1) Deputy Commissioner
Bangalore Urban District, Bangalore (2) District Forest Officer (DFO) (3) Superintending
Engineer, Public Works Department (4) Environmental Officer KSPCB. The
Committee is entrusted with the job to ascertain whether any untreated sewage is being let
into the KR Puram Lake and also to ascertain the quality of water of this lake.

Further the Hon’ble NGT instructed to submit the details of measures taken to prevent

Lthe entry of untreated sewage (o this Jake.

The KR Puram Lake is on the Eastern side of Bangalore. As reported earlier there are
03 inlet points to the lake and 01 outlet from the lake. The present conditions in the inlet and
outlet ure as follows:-

I. Inlet 01on South western side of the KR puram Lake i.c from KR Puram STP side
In this inlet treated water from the two KR Puram STP’s is let into KR Puram
Lake and there is no untreated waste water entering into Lake from this side.

2 Inlet 02 from North western side (Meenakshi Temple side) which conveys storm
water from CMC areas, to this lake and only during rains the untreated sewage
‘mixed with the rain water enters the Lake, '

3 Inlet 03 and Outlet — in between the inlet 03 and out let point on North Eastern
side of Lake there is a damage to the existing old NP-2 class pipeline running
adjacent to the lake which is inundated in the lake and with the result waste water
through the damaged points from this pipelinc is mixed with the lake water and
overflowing near the Waste weir of the Lake. In view of the above new work of
laying 450 mm dia. NP-3 class RCC sewer pipeline was proposed at Inlet No.3
and the same has been completed to convey the sewage from Rangappa Thota to
TC Palya Signal to Yelemallappa Chetty STP and entry of raw sewage to the lake

is avoided.
Under WWM Zone, the following 2 STPs have been established and these STPs are

under Operation & Maintehance.

- .
NS:)‘ ,l Name of the STP Capacity Currently Treating

I | KRPuram (Old) 20 MLD 15.72 MLD

2 | KR Puram (New) 20 MLD 1798 MLD

| Total 46MLD 33.70 MI.D
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| In the downstream of these two plants BWSSB has already established a 13 MLD
capacity STP at Yellemallappachetty Lake and at present this STP is receiving sewage of 12
to 13 MLD for treatment. After treatment the effluent is being let into natural drain.

BWSSB has taken all necessary stcps to run these STPs to their designed capacity.

The works mentioned below will be taken up as a remedial measure immediately
to prevent the sewage entering to the Lake from KR Puram STP side and Meenakshi
Temple side (Inlet Nos. 1 & 2)

1) Periodical maintenance works are taken for clearing the blockages and desilting work
of sewer network for remaving silt which was deposited during the recent heavy rains.

2) Survey work has been carried out at lake surrounding areas to identify any left out
house connections and lateral lines which are discharging sewage directly to the SWD
will be connected to the sewer network after completion of the work pmposed at Inlet
No.2

The works mentioned below will be taken up as a short term measurcs to
prevent the sewage entering to the Lake from north western side-Meeakshi Temple side
(Inlet No. 2}

The sewage generated from upstream areas of Anand Nagar, K.T Garden, Sri Sai
Garden layout and surrounding arcas was conveyed to old STP at KR Puram through the
500mm dia pipeline which was laid very long back along the side of the lake. At present the
roots of trecs has caused dislodging of pipes along the alignment and there is no free flow of
sewage in the pipeline and line getting silted up and over flowing of sewage in the drain

Jeading to lake,

In view of the above, proposed a work of laying 600mm dia RCC NP-3 Class RCC
sewer pipeline for a length of 570 Rmt along the side of the lake bund from Meenakshi
Temple to K.R.Puram old STP to convey the scwage from Meenakshi Temple to K.R.Puram
old STP which is under tender process and it is planned to be completed by the end of May-

2023. -

After completion of the above works and also lateral linking works sewage can be
conveyed to K.R.Puram old STP and sewage entry at Inlet No.2 will be avoided. -

After completion of the all above works the direct entry of raw scivage into KR
puram Lake will be reduced to a considerable extent and with the result it will be possible to

improve the quality of lake water.

M A ;-'VL--/“L-"\./E«M

Chief Engineer(ﬂ-Ensl)
BWSSB

Chief En VM - West)
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BANGALORE WATER SUPPLY AND SEWERAGE BOARD
Office of The Chief Engineer (Waste Water Management-West)
6™ Floor, Cauvery Bhavan, KG Road, Bangalore - 560009

No.BWSSB/ CE(WWM-West)/ DCE(WWM-E&W)/TA-2/ 3‘;}2 /2022-23 Date OS- - 2-22
To

Environmental officer RO-Mahadevpura
Karnataka State Pollution Control Board
Nisarga Bhavana

3" Floor, Thimaiah Road

7™ “D” Main Road, Shiva Nagar
Bangalore — 560 079

Sir,

Sub: Non-Compliance under the provisions of Water (P & C of P)Act, 1974
w.r.t.Vengaiahiakere Lake, KR Puram Hobli, Bangalore East Taluk, Bangalore-Reg

Ref: 1.Hon'ble NGT OA No.222 of 2021.
2.Inspection of the lake by DEO along with BBMP (Lakes) officials on 23.11 2022
"3.Hon'ble NGT OA No 222 of 2021 order Dt: 24.11.2022
4 No.KSPCB/RO-MDP/NGT OA No.222 of 2021/Notice/2022-23/1182
Dt: 02.12.2022
5.No.BWSSB/AEE(WWM-Network)-2-H&A.V/JE/434/ 2022-23 Dt :03.12.2022.

L LV L

With reference to the above subject, a case has been filed in the Hon’ble National Green
Tribunal vide ref (1) stating that untreated sewage entering to thé K.R Puram lake (Vengayanakere)
and water body of the lake is contaminated. As per the direction by joint committee on dt:29.11.2021
it was-informed to prevent the entry of untreated sewage to vengayanakere K.R Puram. Further vide
ref (2) KSPCB informed to submit the action taken report to prevent the entry of untreated sewage
into the lake w.r.t the recommendations made by the KSPCB for submitting the same to Honble
NGT.

Accordingly a statement showing the measures taken tc prevent the entry of sewage into the
lake w.r.t KSPCB recommendations pertaining to BWSSB is enclosed herewith for your information
and needful action.

Your faithfully, .

&hlef gg'ﬂ::('WWM - West),

Encl : As above, /&/




Statement showing the measures taken up by BWSSB

S1.No

Recommendations of KSPCB

Remarks

01

The BWSSB shall not give any more
sewage connections to the UGD in the
areas where the sewer network is not
connected to terminal STP and also
shall take immediate steps to connect
the missing links.

1. Work of Laying 450mm dia NP-3 Class
RCC sewer pipeline was proposed at
north western side of the lake and the
same has completed to convey the
sewage from Rangappa Thotta to TC
Palya Signal to Yelemallappa chetty STP
& entry of raw sewage into the lakes is
avoided.

2. In order to convey the sewage to the STP
Periodical maintenance works are taken
for clearing the blockages and desilting
of sub main line near Meenakshi temple
side and the following works are
proposed to connect terminal STP.

3. Work of providing and laying 350mm dia

RCC NP3 class pipe at meenakshi temple
road to along KR Puram lake bund upto
TC palya main road coming under K R
Puram.

4. Work of providing and laying 350mm dia
RCC NP3 class pipe at old police station
road to mahabaleshwara temple coming
under KR Puram.

5.Work of laying 600mm dia RCC NP-3
Class sewer pipeline was proposed to
-convey the sewage from meenkashi
temple to KR Puram old STP and it is in
Tender process.

02

The BWSSB shall take immediate
action to replace the inadequate sewer
line due to vertical development.

l.works are proposed as in the SI No.1 and
after completion of the above said works
sewage conveyed to the STP.

2. Maintenance works are taken to clear the
‘blockages & desilting of sub lines are
done periodically.

03

The BWSSB shall encourage treated
water from STPs to be utilized for
public parks, constructions activities,

vehicles service stations including
KSRTC, BMTC Depots& Railways.

Presently, the treated water is being supplied |
to Lalbagh-Botanical garden, Horticulture
department, Rajbhavan, Hon'ble High Court,
Bangalore Golf Course, Planatarium, War
Memorial, CID, Vidhana Soudha, KPSC,

KPWD, Civil Court , KIADB Industrial Area
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at Narasapur,HPCL, M/s.
Kempegowda International Airport Limited,
M/s Indian Tabacco Company, M/s Indian Air
Force, M/s Bharath Electronics Limited, M/s
Rail Wheel Factory, Prestige, Emabassy
,Bhagyalakshmi Farms and M/s Tangline
Developers (Global Village), M/s. Arvind
Mills, M/s Wonder Blues, M/s Nandi
Economic Corridor Enterprises,” Supply to
Kolar and Chikkaballapura district lakes and
construction activities in BBMP area.

KPCL, M/s |

04 | BWSSB shall taken up sewerage
network along with the water supply
works simultaneously.

The water supply and lateral sewerage network
in the surrounding area has already laid and it
may be considered in future.

05 | The BWSSB Shall initiate action to
plug the leakages of water in the
supply line on top priority

1. Over flowing of sub mains and blockages
of sub mains are cleared on top priority by
using Jetting Vehicles & Re-Cycler
vehicles and necessary maintenance work
will be taken on top priority.

2. Left out house service connections and
lateral linkings which are discharging
directly to the SWD will be connected to
the sewer network.

3.Water supply leakages in the region are
planned to attend on top priority.

06 | BWSSB/BDA/BBMP Shall be
' establish STPs on the upstream of
lakes to treat the sewage before it
joints the lake. This improves the water
quality in the lake and also recharges
the ground water table. (Recommended
to establish decentralized STPs in the
each lake catchment area)

The current treatment capacity of old STP (20 |

MLD) and New STP (20 MLD) of KR Puram
in total 40 MLD capacity is frequently

‘monitored and necessary action has been taken

for improving the treating capacity of STP’s by
BWSSB and also another 10 MLD new STP is
proposed at Basavanapura, KR Puram and
DPR for the same is under preparation.

[ anall)
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o BANMIP/ALE /S W/ OR/PR/ 22221

To,
Em

fit

Bruhath Bengaluru Mahanagara palike

Assistant Executive Eng_igegr(s‘.{«M)

dronmental Officer,

office, K.R.Puram Division Rengaluru-36.
” - Date: 6 F [ FL ]10?2,

Regional office: Rangalore-Mahadevapura
Karnataka State pollution Control Board
"NISARGA BHAVANA® 3! foor,Thimmaiah Road,
70D (ross, Shivanagar pangalore-560079
Phone-080-23224002

Respected sir,

Sub:Complaint received by this office

apylication under Section 18 of the Hon'ble National green Tribunal Act, 2010 in respect

of OA N0.222/2021 secking for stay-reg.

from Mr.).Jagan Kumar with regard to filing

Reterence No,/PCB/MDP/C& D waste-Comp/2022-23/1183
Comglinp_cyﬁ__ B _

| No.

“Observation

1'the C&D waste has been
dumped alt along the lakebed
towards Northen side of lake
and General Garbage/Solid
| Waste has been dumped all
along the Old Madras Road In
the lake

Solid waste is being cleared Everyday - C&D waste |
will be Cleared by the lake and mojor road
department.

[ Ihe segregation of garbﬁge in
the lake buffer ietowards
Fastern side (Old Madras
Road) is still operation on
dally and not shifted the
same activity to alternatlve
new lucation 5o far.

Only mustering of vehicles and Libours activity is
being done everday. Segregation ol garbage is
completely stopped and shifted to other place. |
Cleaning of lake bed and buffer area has been done. |
(photographs have been attached)

e - ————ed

\\\/\ vo V¥ |

Assistant Executivetngineer(SWM)
BBMP, K.R.puram Division
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Brubath Bengaluru Mahanagara palike
Assistant Executive Engineer(SWM) _offr-teL K.R.Puram Division B Ben

Ko BEMP/ALE/SWM/KAP/PR (2 3y22-2}

To,

Environimental Officer,
Regioial office; Ranpalore-Mahadevapura

Karnataka State pallution Control Board

"NISARGA BHAVANA" 30 fisor, Thimmaiah Road, |
7D Cross, Shivanagar Bangalore-560079 1 ’-‘LP!
Phone-080-23224002 o

Respected sir,

f

galuru-36.

Sub:Complaint received by this office from Mr.JJagan Kumar with regard to filing
application under Section 18 of the Hon'ble National green Tribunal Act, 2010 in respect

of OA No.222/2021 seeking for stay-reg.

Reference No./PCB/MDP/CE& D waste-Comp/2022-23/1183

]

“The C&D waste has been

E

Observation

Compliance

dumped ail aleng the lakehed
towards Northen side of lake
and General Garbage/Solid
Waste has been dumped all
along the Old Madras Road in

| the lake

Solid waste is being cleared Everyday . C&D waste
will be Clearcd by the lake and mojor road

department.

The segregation of garbage in
the lake huller ietowards
Eastern side {0l Madras
Read) is still operation on
daily and not shifted the
samie activity w alternatiye
new location su far,

Only mustering of vehicles and labours activity is
being done everday. Segregation of garm?
completely stopped and shited to otheg pa}c
Cleaning of lake bed and buffer area has been done.,
{photographs have been attached) ! i

Assistant Executivefn, glnéel (SWM]; ;

BBMP, K.R.puram Dwislgn i

- .-:-9.,-.....
. =

Date: n'}TFL 'idu.
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Karnataka State Polution Control Board
"TORT PRI, 1 00T 53¢ BB, TO.49, WeFrE @ew, BWORRT-560001, J0FET Tvi, 43903
"Parisara Bhavan", 1st to 5th Floor, # 49, Church Street, Bangalore - 560 001, Karnataka State, India

Ly

Nq T MATTER- ORGENT !
No. PCB/57/INFRA/GEN/22/ Lo28 Datet] 7 DEC mlk?

Internal Note
% .'_..-..".c;)ﬁ'_J
Subject: Submission of ATR in respect of A¥Rof Hon’ble NGT OA No. 222 of 2 ; B
in respect of Vengayyana Kere/K.R.Puram Lake/Tank located at K.R.Puram and
Sannathammanahalli Village, K.R.Puram Hobli, Bengaluru East Taluk, Bengaluru Urban
District - Reg

Reference: RO (Mahadevapura) letter No. 1187, dated 03.12.2022.

sk sk okoskeok
With reference to the above, RO (Mahadevapura) had submitted detailed report pertaining to
Hon’ble NGT OA No. 222 of 2021(SZ) in respect of Vengayyana Kere/K.R.Puram Lake/Tank
located at K.R.Puram and b;3911ag12n1n12nu111211i Villél%f:ﬁK.R.Pgram Hobli, BEP%.]&? Egst Tal(gl:av‘
Bengaluru Urban District.’Co;Jy is enclosed f:;f‘—{(ind reforence. You are informed 1o go‘ﬁ?r%ugh
the contents and submit the ATR to Hon’ble NGT immediately from the Board side.

Enclosure: As above. M
Senior Envir ntal ©Officer

Infrastructure cell.

M l '9" 0y
Enclosure: As above.
To
The Law Officer,

Karnataka State Pollution Control Board,
Bengaluru.

o,o

an&gd 33, %ﬁﬁa—'ﬁ xowmeom DT WHEADT ; Our motto is to minimize waste generation

=, OTEIODT. BN through judicious use of natural resources
) < n
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BRUHAT BANGALORE MAHANAGARA PALIKE
No: CE/Lakes/PR-§52/2022-23

Office of The Chief Engineer
Lakes, BBMP
3™ Floor, Annex building, B.B.M.P
N.R.Square, Bangalore — 560002
Dated: 5/12/2022

To,

Environmental officer,
Regional office-Mahadevapura,
KSPCB, Nisarga Bhavana,

3" floor, Thimmaiah road,

7% <D* Cross, Shivanagar,
Bangalore -560 079

Sub: Status report of Vengaiahna kerc/K.R. Puram lake with respect to the O.A
No. 222/2021 filed in Hon’ble National Green Tribunal.
Ref: ).Your officer letter No. PCB/MDP/C&D waste dump-Comp/2022-23/

1183 Dt: 2.12.2022

HERRERR

With reference to the above subject, the following report from Brubat Bengaluru
Mahanagara Palike Lakes deparfment is hereby submitted with respect to the O.A No.
222/2021 for Vengaiahna kere/K.R. Puram lake filed in the Hon’ble National Green Tribunal.

Para No

Observations

Action taken Report I

The Vengaiahna kere Lake has
not been fenced completely as
per the short term
measurcs/action plan
submitted to the Hon’ble NGT

carlier

Vengaiahna kere was handed over for
Development and maintenance to Bruhat
Bengaluru Mahanagara Palike from Kamataka
Forest Department on 17.03.2020 as per Govt |
order no UDD 39 BAS Bangalore Dt 11-12-
2019, Handed over copy enclosed vide

Annexure-|.

As per the Survey sketch prepared by the
Additional Director of Land Records in 16-11-
2021, Vengaiahna kere lies in Sy No. 9 of
K.R.Puram Village and Sy. No, 46 of
Sannatammanahalli Village having total extent
of 64 Acres 35 Guntas. Copy enclosed vide

Annexure-2.

Scanned with CamScanner
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Bruhat Bengaluru Mahanagara Palike Lakes
department has corresponded to Additional
Director of Land Records (ADLR) to Survey
and  demarcate  the  boundaries  and
encroachments of Vengaiahna kere vide letter
No. EE-I/Lakes/PR/329/2021-22 Dt:
07.02.2022. Copy enclosed vide Annexure-3.

The ADLR has deputed surveyor and lake
survey has been dome on 10.03.2022 in the
presence of BBMP engineers. The total extent
of lakc including encroachments as per the
survey done and points shown is 59 Acres 28
Guntas. Lake is short of 5 Acres 7 Gunlas when
compared to the Survey sketch vide Annexure-
2. Letters have been communicated to the
ADLR to clarify the extent or issue a revised
sketch as per the new survey. Copies enclosed
vide Annexure-4.

Action will be taken to evict the encroachments
in coordination with Tahsildar after demarcation
of boundaries by ADLR and the lake boundaries
will be fenced by BBMP accordingly.

Laying road and pipeline by
making chambers in the lake
bed towards Northern side of
the lake

Since sewage is entering Vengaiahna kere
through the Rajakaluves, Construction of
Sewage by-pass pipe line is carried out in the
Western side and Northern side of the Lake by
this office. Photos enclosed vide Annexure-S.

Laying of Road was done by the land owner
outside lake boundary as marked by the
Revenue Surveyor on 10.03.2022. Photos
enclosed vide Annexure-6.

Construction of  residential
houses in the Northern side of
the lake has been completed
and they have constructed the
compound wall all along the
newly constructed  houses
arcund 7 ta 8 Nos.

To be complied by Executive Engineer,
K.R.Puram Division

The C&D waste has been
dumped all along the lake bed
towards Northern side of the

lake and General

Since the Dumping is happening outside the
lake boundary as shown by the Surveyor, debris
dumping issue to be complied by Executive

lEngineer, K.-R.Puram  Division.  Garbage

2z
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Garbage/Solid wasle has been
dumped all along the Old
Madras Road in the Lake

dumping related issues to be complied by
Superintending Engincer, Mahadevpura zone.

The Segregation of Garbage in
the lake bufter ie, towards
Castern side (Okl Madras
Road) is still operation on
daily and not shifted the same
activity to alternative new
location so far.

Garbage  issues to  be complied by

Superintending Engincer, Mahadevpura zon¢.

The untreated sewage and
Sullage is still entering into the

loke

Since sewage is entering Vengaiahna kere
through the Rajakaluves, construction of
Sewage by-pass pipe line is carried out in the
Western side and Northern side of the Lake by
this office. Photos enclosed vide Annexure-5.
Laying of Trenchless pipeline passing the
National Highway is to will be taken up shortly
after which the complete Sewage will be
diverted through this pipeline. But the quantity
of Sewage flowing in the Rajakaluves is
increasing, which is to be addressed by the

BWSSB.

The Rejuvenation of Lake
work has not been

commissioned so far

Bruhat Bengaluru Mahanagara Palike Lakes
department has appointed consultant for
preparation of Detailed Project Report for
Comprehensive development of Vengaiahna
kere and the Detailed Project Report costing Rs.
13.80 Crores has been approved by the
Karnataka Tank Conservation and Development

Authority.

Grants of Rs.8.00 Crores is allocated for
Rejuvenation of Vengaiahna kere under 15th
finance Commission. The works proposed under
this grant are Dewatering and Desilting,
Improvements to Main bund and walkway bund,
Pitching, Construction of Culverts for inlets,
settling ponds, waste weir and fencing. The
Tender is approved by the Government and
LOA is issued. Work order will be issued within
7 days and work will be commenced
immediately. BO,  enclosed vide Annexure-7,

Scanned with CamScanner
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Further the below

mentioned in the letter vider ref (1).

81 No

report is submitted for the recommendations of KSPCB as

Recommendations of KSPCD

Report

The BBMP shall identify the abandoned quarries & sct up
processing facility for disposal of the C & D Waste and as per
the Rule of 2016 notified by MoEF & CC, Gol after obtaining
necessary permission from KSPCB to avoid disposal of C and D

waste in the lake bed areas.

To be Complied by
Bangalore  Solid
Waste
Management
Limited

The BBMP shall take action to link primary drains between the
lakes, removal of the encroachment and construction of storm

water drains wherever it has not been done.

To be complied by
Chief  Engineer,
Storm Water Drain
Department,
BBMP

The BBMP shall provide screens to the storm water drains at
regular intervals in the major storm water drains to prevent

carryover of solid waste/ garbage/ floating matter.

To be complied by
Chief  Engincer,
Storm Water Drain
Department,
BBMP

The above report is hereby submitted by Bruhat Bengaluru Mahanagarg Palike Lakes

department for further perusal.

Copy Subimitted to:

1.
2
3.

4.
5.

The Chief Commissioner, BBMP for kind information

akes, BBMP

Zonal Commissioner, Mahadevpura zone, BBMP for kind information
Managing Director, Bangalore Solid Waste Management Limited for kind

information and further necessary action,

Joint Commissioner, Mahadevpura zone, BBMP for kind information
Chief Engineer, Storm Water Drain department, BBMP for information and further

necessary action.

Chief Engineer, Mahadevpura zone, BBMP for information and further necessary

action.

Superintending Enginecr, Mahadevpura zone, BBMP for information and further

necessary action.

Executive Engineer, K.R.Puram Division, Mahadevpura zone, BBMP for information

and further necessary action.

Tahasildar, Bangalore East Taluk, for information and further necessary action,

further necessary action.

. Additional Director of Land Records, Bangalore East Taluk, for information and
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BANGALORE WATER SUPPLY AND SEWERAGE BOARD)
t-West

Office of The Chief Engineer (Waste Water Managemen 1
6® Floor, Cauvery Bhavan, KG Road, Bangalore - 560009

No.BWSSB/ CE(WWM-WestyDCE(WWWM-E&WYTA-2/ Y /202223

To

Environmental officer RO-Mahadevpura
Karnataka State Pollution Control Board

Nisarga Bhavana

3" Eloor, Thimaiah Road

7th «py» Main Road, Shiva Nagar
Bangalore — 560 079

Sir,

der the provisions of Water (P & C of PlAct 1974

Sub: Non-Compliance un
w.r.t.Vengaiahiakere Lake, KR Puram Hobli, Bangalore East Taluk, Bangalore-Reg

Ref: 1.Hon'ble NGT OA No.222 of 2021. _
2.Inspection of the lake by DEQ along with BBMP (Lakes) officials on 23.1 1.2022

“3. Hon'ble NGT QA No 222 of 2021 order Dt: 24.11.2022 B
4 No XSPCB/RO-MDP/NGT OA No.222 of 2021/Notice/2022-23/1182

Dt: 02.12.2022
S:NO.BWSSB/AEE(WWM-Network)-Z-‘nH&A.V/JE/434/ 2022-23 Dt :03.12.2022.

P

With reference to the above subject,.a case has been filed in the Hon’ble National Green

Tribunal vide ref (1) stating that untreated sewage entering to thé K.R Puram lake (Vengayanakere)
and water body of the lake is contaminated. As per the direction by joint committee on dt:29.11.2021
it was-informed to prevent the entry of untreated sewage to vengayanakere K.R Puram. Further vide
ref (2) KSPCB informed to submit the action taken report to prevent the entry of untreated sewage
into the lake w.r.t the recommendations made by the KSPCB for submitting the same to Honble

NGT.

measures taken to prevent the entry of sewage into the

. Atcordingly a statement showing the
g to BWSSB is enclosed herewith for your information

lake w.r.t KSPCB recommendations pertainin
and needful action.

Encl : As above,

Scanned with CamScanner
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Statement showing the measures taken up by BWSSB

SIN 01 Recommendations of KSPCB

Remarks

01 | The BWSSB shall not give any more
sewage connections to the UGD in the
areas where the sewer netwotk is not
connected to terminal STP and also
shall take immediate steps to connect
the missing links.

1. Work of Laying 450mm dia NP-3 Class
RCC sewer pipeline was proposed at
"north western side of the lake and the
same has completed to convey the
sewage from Rangappa Thotta o TC
. Palya Signal to Yelemallappa chetty STP
& entry of raw sewage into the lakes is
avoided.

2. In order to convey the sewage to the STP
Periodical maintenance works are taken
for clearing the blockages and desilting
of sub main line near Meenakshi temple
side and the following works are
proposed to connect terminal STP.

3. Work of providing and laying 350mm dia
RCC NP3 class pipe at meenakshi temple
road to along KR Puram lake bund upto
TC palya main road coming under K R
Puram.

4. Work of providing and laying 350mm dia
RCC NP3 class pipe at old police station
road to mahabaleshwara temple coming
under KR Puram.

5.Work of laying 600mm dia RCC NP-3 |-

Class sewer pipeline was proposed to

-convey the sewage from meenkashi
temple to KR Puram old STP and it is in
Tender process.

02 | The BWSSB shall take immediate
action to replace the inadequate sewer
line due to vertical development.

1.works ate proposed as in the S1 No.1 and
after completion of the above said works
sewage conveyed to the STP.

2. Maintenance works are taken to clear the
‘blockages & desilting of sub lines are
done periodically.

03 | The BWSSB shall encourage treated
water from STPs to be utilized for
public parks, constructions activities,
vehicles service stations including
KSRTC, BMTC Depots& Railways.

——

Presently, the treated water is being supplied
to Lalbagh-Botanical garden, Horticulture
department, Rajbhavan, Hon'ble High Court,
Bangalore Golf Course, Planatarium, War
Memorial, CID, Vidhana Soudha, KPSC,
KPWD, Civil Court , KIADB Industrial Area
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37

at NarasapunHPCL, M/s.  KPCL, M/s
Kempegowda International Airport Limited,
M/s Indian Tabacco Company, M/s Indian Air
Force, M/s Bharath Electronjcs Limited, M/s
Rail Wheel Factory, Prestige, Emabassy
,B_hagyalakshmi Farms and M/s Tangline
Developers (Global Village), M/s. Arvind
Mills, M/s Wonder Blues, M/s Nandi
Economic Corridor Enterprises,- Supply te
Kolar and Chikkaballapura district lakes and
construction activities in BBMP gres.

BWSSB shall taken up sewerage
network along with the water supply
works simultaneously.

04

The water supply and lateral sewerage network
in the surrounding area has already laid and it
may be considered in future.

The BWSSB Shall initiate action to
plug the leakages of water in the
supply line on top priority

03

1. Over flowing of sub mains and blockages
of sub mains are cleared on top priority by
using Jetting Vehicles & Re-Cycler
vehicles and necessary maintenance work
will be taken on top priority.
Left out house service connections and
lateral linkings which are discharging
directly to the SWD will be connected to
the sewer network. ‘
3.Water supply leakages in the region are
planned to attend on top priority. 4‘

A &

-

BWSSB/BDA/BBMP Shall be
establish STPs on the upstream of
lakes to treat the sewage before it

06

quality in the lake and also recharges
the ground water table. (Recommended
to establish decentralized STPs in the

each lake catchment area)

joints the lake. This improves the water |.

The current treatment capacity of old STP (20
MLD) and New STP (20 MLD) of KR Puram
in total 40 MLD capacity is frequently
monitored and necessary action has been taken
for improving the treating capacity of STP’s by
BWSSB and also another 10 MLD new STP is
proposed at Basavanapura, KR Puram and
DER for the same is under preparation.

M

/M ;| ——
| -m =y - e :

hief Engin -East eClitel Engineer (WWM-East)
Chief Engineer(M ) el 1

BWSSB
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Report on the measures of BWSSB for preventing the eniry of waste
water to the Lake.

KR Puram Lake is located on the castern side of Bangalore city at an elevation of
879.90 meters above MSL with a Latitude of 13.016446N & Longitude 77.6983F having
surface area of 64 Acres and 35 Guntas coming under KR Puram Constituency and this lake
is being maintained by Bruhat Bengaluru Mahanagara Palike. The KR Puram Lake catchment
consists of CMC area on all the three sides and National Highway running in periphery on
eastern side of this lake. Now Sri J. Jagankumar C/o Renaissance Foundation Bangalore has
filed a case in the Honb'le NGT vide Original Application No 222 of 2021(SZ) dated
27.10.2021 Chennai stating that untreated sewage is entering the KR Puram Lake and water
body of the lake is contaminated. In this connection Hon’ble NGT in the order dated
27.10.2021 has constituted a Joint Committee Comprising of (1) Deputy Commissioner
Bangalore Urban District, Bangalore (2) District Forest Officer (DFO) (3) Superintending
Engineer, Public Works Department (4) Environmental Officer KSPCB. The
Committee is entrusted with the job to ascertain whether any untreated sewage is being lct
into the KR Puram Lake and also to ascertain the quality of water of this lake.

Further the Hon’ble NGT instructed 1o submit the details of measures taken 1o prevent

the entry of untreated sewage to this lake.

The KR Puram Lake is on the Eastern sidc of Bangalore. As reported earlier there are
03 inlet points to the lake and 01 outlet from the lake. The present conditions in the inlet and
outlet are as follows:-

1. Inlet 01on South western side of the KR puram Lake i.c from KR Puram STP side
In this inlet treated water from the two KR Puram STP’s is ¢t into KR Puram
Lake and there is no untreated waste water entering into Lake from this side.

2 Inlet 02 from North western side (Meenakshi Temple side) which conveys storm
water from CMC areas, to this lake and only during rains the untreated sewage
‘mixed with the rain water enters the Lake. .

3 Inlet 03 and Outlet — in between the inlet 03 and out let point on North Eastern
side of Lake there is a damage to the existing old NP-2 class pipeline running
adjacent to the lake which is inundated in the lake and with the result waste water
through the damaged points from this pipeline is mixed with the lake water and
overflowing near the Waste weir of the Lake. In view of the above new work of
laying 450 mm dia. NP-3 class RCC sewer pipeline was proposed at Inlet No.3
and the same has been completed to convey the sewage from Rangappa Thota to
TC Palya Signal to Yelemallappa Chetty STP and entry of raw sewage to the lake
is avoided.

Under WWM Zone, the following 2 STPs have been established and these STPs are

under Operation & Maintehance.

IS(I)' Name of the STP Capacity Currently Treating
1 K R Puram (Old) 20 MLD 15.72 MLD
2 KR Puram (New) 20 MLD 1798 MLD
Total 40MLD 33.70 MLLD
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In the downstream of these two plants BWSSB has already established a 15 MLD
capacity STP at Yellemallappacheity Lake and at present this STP is receiving sewage of 12
to 13 MLD for treatment. A fler treatment the effluent is being let into natural drain.

BWSSB has taken all necessary stcps to run these STPs to their designed capacity.

The works mentioned below will be taken up as a remedial measure immediately
to prevent the sewage entering to the Lake from KR Puram STP side and Meenakshi
Temple side (Inlet Nos. 1 & 2)

1) Periodical maintenance works are taken for clearing the blockages and desilting work
of sewer network for removing silt which was deposited during the recent heavy rains.

2) Survey work has been carried out at Jake surrounding areas 10 identify any left out
house connections and lateral lines which are discharging sewage directly to the SWD
will be cannected to the sewer network after completion of the work proposed at Inlet
No.2

The works mentioned below will be taken up as a short term measures to
prevent the sewage entering to the Lake from north western side-Mecakshi Temple side
{Inlet No. 2)

The sewage generated [rom upstream areas of Anand Nagar, K.T Garden, Sri Sai
Garden layout and surrounding arcas was conveyed to old STP at KR Puram through the
500mm dia pipeline which was laid very long back along the side of the lake. At present the
roots of trecs has caused dislodging of pipes along the alignment and there is no free flow of
sewage in the pipeline and line getting silted up and over flowing of sewage in the drain
Jeading to lake,

In view of thc above, proposed a work of laying 600mm dia RCC NP-3 Class RCC
sewer pipeline for a length of 570 Rmt along the side of the lake bund from Meenakshi
Temple to K.R.Puram old STP to convey the sewage from Meenakshi Temple to K.R.Puram
old STP which is under tender process and it is planned to be completed by the end of May-
2023. -

After completion of the above works and also lateral linking works sewage can be
conveyed to K.R.Puram old STP and sewage entry at Inlet No.2 will be avoided. -

After completion of the all above works the direct entry of raw sewage into KR
puram Lake will be reduced to a considerable extent and with the result it will be possible to

jmprove the quality of lake water.

M/ (i I-’L’L'/"t.-’\/ﬂ

Chief Engineer(#-East)
BWSSB

Scanned with CamScanner
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towards a cleaner Karnataka
No. KSPCB/RO-MDP/NGT/2022-23/ | | @ "F Date: | . DEC 2012
,T 0
The Member Secretary

KSPCB, Bengaluru-01

Kind Attention: SEO (Infra (Lakes) Section)
Sir,

Sub: Submission of action taken report w.r.t Hon’ble NGT OA No.222 of 2021 (SZ) in respect
of Vengayyana Kere/K.R.Puram Lake/Tank located at K.R.Puram and Sannathammanahalli
Village, K.R.Puram Hobli, Bengaluru East Taluk, Bengaluru Urban District-reg

Ref: 1. Hon’ble NGT OA no.222 of 2021 (SZ) order dated 27.10.2021

2. Spot inspection of Vengayyana Kere/K.R.Puram Lake carried out by the Joint Committee
on 29.11.2021

3. Joint Committee report e-filed to Hon’ble NGT on 06.12.2021

4, Hon’ble NGT OA n0.222 of 2021 (SZ) order dated 08.02.2022

5. Independent report e-filed by KSPCB in the form of Affidavit to Hon’ble NGT on
22.03.2022

6. Meeting héld at Bengaluru Urban Deputy Commissioner’s Office on 28.03.2022

7. RO-Mahadevapura issued notice to BBMP vide no.553 dated 20.07.2022

8. Joint inspection of Vengayyana Kere/K.R.Puram Lake carried out by KSPCB & BBMP
officials on 23.11.2022

9. Hon’ble NGT OA no.222 of 2021 (SZ) order dated 24.11. 2022

sk 3k ok o e ok e ok ok e ok ek sk ok

With reference to the above, this is to inform that, the above said Hon’ble NGT OA no.222 of 2021
(SZ) in respect of Vengayyana Kere/K.R.Puram Lake came up for hearing on 24.11.2022 before
the Hon’ble NGT (SZ), at Chennai. Further, in the order dated 24.11.2022, the Hon’ble NGT has
called KSPCB to file complete report w.r.t compliance of the recommendations made in earlier
report of KSPCB and any other action plan to restore KR Puram lake.

Meanwhile, as a Member Convener of the Joint Committee and as directed by the Nodal Officer of
the Joint Committee (The Deputy Commissioner, Bengaluru Urban District), KSPCB had issued
meeting notice to the concerned departments viz., Assistant Director of Land Records, Bruhat
Bengaluru Mahanagara Palike (BBMP) - Lakes & Solid Waste Management (SWM) Division,
Bangalore Water Supply and Sewerage Board (BWSSB) & Tahsildar, Bengaluru East Taluk for
discussion with regard to submission of further action taken report to Hon’ble NGT. In the said
meeting the Nodal Officer directed the above said departments to submit their action taken reports
individually to Hon’ble NGT. Copy of the meeting notice is herewith annexed as Annexure —I for
your kind reference.

Further, it is to be submitted that, this office has also conducted inspections in the catchment area
of Vengayyana Kere/K.R.Puram Lake to identify & initiate action against the defaulters who are

1
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discharging sewage with/without treatment. In this regard, notices have been issued to JRK Garden
Apartment Owners Association, Padiyil Group unit and Salarpuria Celesta Apartment. Copies of
the notices are herewith annexed as Annexure-1I for kind reference. Also, this office has addressed
a letter to B.O on 23.02.2022 wherein such cases who are discharging sewage with/without
treatment to downstream lakes and also have not obtained consent from the Board but have
obtained building plan approvals from the planning authority was recommended to call the
concerned authorities (building plan approving body) for Personal Hearing at B.O and to give
necessary directions. Copy of the letter is herewith annexed as Annexure-III for kind reference. In
addition to this, KSPCB Marshalls have been deputed for patrolling and conducting surprise
visits/checks in this office jurisdiction to identify any illegal discharges. Photographs regarding the
same are herewith annexed as Annexure-IV for kind reference.

Subsequently, in view of application filed by the applicant-Sri.Jagan Kumar.J u/s 18 of the National
Green Tribunal Act, 2010 in OA 10.222/2021 seeking for stay, this office had issued notice to
BBMP on 20.07.2022 informing them to take necessary action to avoid shrinkage of lake extent
and avoid dumping & segregation of C&D waste in lake buffer area and to submit action taken
report. However, KSPCB has not received any action taken report from BBMP till date. Copy of
the notice is herewith annexed as Annexure -V for your kind reference.

Hence, this office has conducted joint inspection of Vengayyana Kere/K.R.Puram Lake along with
BBMP (Lakes) Officials on 23.1 1.2022 and has drawn Mahazar to record the physical observations
at the inspection spot itself. Copy of the Mahazar is herewith annexed as Annexure —VI for your
kind reference. During inspection following observations were made:

1. The extent of the lake is about 64 Acres 35 Guntas as per Revenue records.

2. Earlier provided walking path, boating facility, jogging track, food courts are gets damaged
and not in usable condition.

3. The said lake has not been fenced completely by BBMP(Lakes) authorities.
4. The 85% of the entire lake area has been grown with water hyceneath (water weeds).

5. The C & D waste, Garbage (general solid waste) has been dumped all along the old Madras
Road near the tank bund and in some portions towards Meenakshi temple, weir point i.e.
near TC Palya signal.

6. The Brick bats, waste soil and other general solid waste has been dumped/stored in the lake
bed near the Royal Mart: Hyper Market side i.e. Northern side of the Lake.

7. Around 7 to 8 individual houses have been constructed by private parties toward Northern
side of the Lake and they have constructed Compound wall all along the newly constructed
houses towards the Northern side of the Lake.

8. The Building stone for constructing the Revetment to the Lake has been stored in the
Northern side of Lake bund/bed area and the materials belongs to the Contractor as
informed by the BBMP (Lakes) officials.
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9. This office is repeatedly receiving the complaints from neighboring residents regarding
smell nuisance near T.C. Palya Traffic signal (@ out weir point of the Vengaiahnakere
lake).

10. The part of untreated sewage discharging from individual houses entering the Lake at North
west side through Rajakaluve(near Meenakshi Temple) and Northern side of the lake
through storm water drain was observed.

11. The BWSSB authorities are treating the sewage flowing from from wards Nos.
25(Horamavu), 26(Ramamurthynagar), 51(Vijinapura) & 52(K.R.Puram) of BBMP area in
2 Nos of 20 MLD STP provided by BWSSB authorities @ upstream side of the Lake is also
being letting into the Vengaiahankere lake.

12. The BBMP (Lakes) Officials present during inspection informed that the extent of
Vengaiahnakere was 64 Acres 35 Guntas as per Revenue Records, but survey department
authorities have submitted a survey sketch to BBMP(Lakes) dated: 16.11.2021 and as per
the point shown by surveyor the extent of said Lake is coming to 59 Acres 28 Guntas and
also they have informed that written a letter to ADLR(Assistant Director of Land Records)
Revenue Department & copy to Tahasildar, Bangalore East Taluk w.r.t. difference in
extent of Lake and so far they have not submitted any reply for considering the correct
extent of Lake i.e. for fixing up of the boundary of Lake.

13. The BBMP(Lakes) authorities present during inspection informed that Tender has been
finalized to Rejuvenation of Lake and Rejuvenation work will be commissioned by next
week of this month(end of November-2022) and Diversion drains has been completed along
the periphery of Lake by BBMP(Lakes) authorities to avoid sewage entry during dry
weather flow and also they have constructing 2 Nos of inlet silt traps and is under progress.

14. As per the analysis report received from the laboratory and it reveals that the water quality
is for Class-E (it can be used for Irrigation, Industrial cooling & controlled waste disposal),
copy enclosed for reference.

15. Even though repeatedly informed to the BWSSB authorities for linking all missing links to
their UGD and take it for treatment in 2 Nos of 20 MLD STP, still the untreated sewage
flowing into the storm water drain and which joins the Vengaiahnakere Lake.

16. The BWSSB authorities have completed the work w.r.t. laying of 450 mm dia NP3 Class
RCC sewer pipeline from Rangappanathota to TC Palya signal.

The inspection report is herewith annexed as Annexure -VII wherein certain
points/recommendations are put forth for necessary action:

a) The inflow to 2 Nos of 20 MLD STP is verified and noted that, the inflow to these STPs is
almost nearly 19 MLD. However, as still the untreated sewage from the upstream area is
flowing into SWD and reaching Vengaiahnakere, it is recommended that, BWSSB requires
to augment/increase the STP capacity to cater to treat all the sewage generated in the
upstream area.



b) The BBMP (Lakes) authorities have not fenced the entire lake completely and not
commissioned the Rejuvenation work of Lake as committed earlier and not replied to the
notice issued from this office vide Itr No.553 dtd. 20.7.2022.

¢) BBMP (Solid Waste Management Division) authorities have not taken action for stoppage
of dumping of solid waste and C & D waste in the Lake bed and not replied to the notice
issued from this office vide ltr No.553 dtd. 20.7.2022.

Further, based on the observations made during inspection on 23.11.2022, this office has issued
notice to BBMP & BWSSB on 02.12.2022 informing them to submit the action taken report w.r.t.
above said observations and compliance to the recommendations made by KSPCB in its
independent report submitted to Hon’ble NGT in the form of Affidavit cited at ref (5). Copy of the
notice issued to BBMP & BWSSB is herewith annexed as Annexure —VIII a & VIII b for your
kind reference respectively. Once the reply is received from BBMP & BWSSB authority, the same
will be forwarded to B.O.

In view of all the above and as the BWSSB authorities are not treating the entire sewage generated
from the upstream side of the Vengaiahankere and Board is repeatedly receiving complaints from
the neighbouring residents and also there is a case being dealt before Hon’ble High Court of
Karnataka vide Writ Petition No.38401/2014 & at Hon’ble Karnataka Lokayukta vide Complaint
No. Comp/Lok/BCD-2851-DRE-3 Notice dtd: 18.2.2020 and as earlier this office had
recommended to the Board Office for calling the BWSSB authorities for personal hearing vide ltr
No. 552 dtd 21.09.2021, the action taken report of this office along with supporting documents is
herewith forwarded to B.O with a recommendation to call the BWSSB, BBMP (Lakes) and BBMP
(SWM) authorities for Personal hearing at the Board Office to take further action against these
authorities for violating the provisions of Water (Prevention and Control of Pollution) Act, 1974 &
SWM Rules, 2016 and in view of not completed the short term measures committed to the Hon’ble
NGT w.rt. OA No.222 of 2021. Later, the compiled action taken report of KSPCB shall be
submitted before Hon’ble NGT on or before 16.12.2022.

This is for your kind information.

Yours faithfully

neQ’ﬂTf
Environr fficer

{ RO-Mdpura, KSPCB
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No: KSPCB/RO-MDP/2021-22/ L2 Date: L& NAR 202
// MEETING NOTICE: Hon’ble NGT Matter // DESPATCHED

Sub:  Submission of further action taken report w.r.t Hon’ble NGT OA n0.222 of 2021 (82)
order dated: 08.02.2022 in respect of Vengayyanakere Lake/Tank-reg

Ref:  Hon’ble NGT OA n0.222 of 2021 (SZ) order dated 08.02.2022

TEkkkdkerhdk

With reference to the above, this is to inform that, the above said Hon’ble NGT OA no.222 of
2021 (8Z) in respect of Vengayyanakere Lake/Tank came up for hearing on 08.02.2022 before
Hon’ble NGT (SZ), at Chennai and the Hon’ble Tribunal has taken on action taken report
submitted by the joint committee on 06.12.2021.

Further, in the order dated 08.02.2022, Hon’ble NGT has called all the respondents to file
further action taken report .The Nodal Officer of the J oint Committee is directed by the Hon’ble
Chairman of the Committee(The Deputy Commissioner, Bangalore Urban District) to call all the
concerned departments/authorities for discussion with regard to submission of further action
taken report to the Hon’ble NGT(SZ), Chennai by individual respondents as stated in the
Hon’ble NGT order dated: 08.02.2022. Hence, you are hereby informed to attend the meeting
scheduled on 28.03.2022 at 4.30 PM in the Meeting Hall of Bangalore Urban Deputy
Commissioner’s office with all details without fail.

Note: Copy of the said Hon’ble NGT order dated 08.02,2022 can be downloaded using the link

https://greentribunal goy in-L‘.'_g-:_-;;51:_1_1_1._;_.3__5:_:_1_:_;;n_l_u_ubcr.
¢
Enviren icer &

Nodal Officer
KSPCB,RO-Mahadevapura,

To,
I. The Special Commissioner (SWM),Bruhat Bengaluru Mahanagara Palike (BBMP)
N.R.Square, Hudson Circle, Bengaluru-560002. '
2. The Chief Engineer, (Lakes)BBMP, NR Square , Hudson Circle, Bangalore- 560 002,
3. The Chief Engineer (Projects), Bangalore Water Supply and Sewerage Board (BWSSB),
Cauvery Bhavan, Kempegowda Road, Bengaluru-560009 .
4. The Tahsildar, Bengaluru East Taluk, Bengaluru Urban District.
The Assistant Director of Land Records, Dept. of Survey Settlement & Land Records,
Revenue Building, KR Circle, Ambedkar Veedhi, Bengaluru-560001.

Lh
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Copy submitted to

1.

The Deputy Commissioner, Bangalore Urban District, Kandhaya Bhavan, Kempegowda
Road, Bangalore -01 for kind information and to bring to the notice of Hon’ble Chairman

of the Committee.
Environmeﬂlﬂﬁg- &

Case file.
Nodal Officer
KSPCB,RO-Mahadevapura,
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No PCB/RO-MDP/Comp-Notice/2021-22// ¢ [ Date: 3 | AUG 2021
/i Shéw Cause Notice // DESPATCHED
To,
Sri P.K Mishra-Vice President,

M/s Salarpuria Real Estate Pvt Ltd,
No.3, 4" Floor, Salarpuria Windsor,
Ulsoor Road, Bangalore- 560 042.

Sir,

Sub: Non-compliance to the provisions of Water (P & C of P)Act, 1981 and Air(P &
C of P) Act,1981 w.r.t. your residential Apartment in the name of “Salarpuria
Celesta” at Sy No.49/1A, 49/1B and 49/2 of Bhattarahalli villageBidarahalli
Hobli, Bangalore East Taluk -reg.

Ref: 1. CFO issued under the provisions of Water Act,1974 to your residential
" apartment on 20.3.2017.
2. CFO Addendum issued from the Board on 10.4.2017.
3. Complaint received through repeated phone calls by this office from Sri
Venkatesh, resident of Vinayaka layout.
4. Inspection of your residential apartment by the DEO of this office along with
officers of BWSSB (Maintenance), BBMP(SWM)on 26.8.2021.

ok koK
With reference to the above subject, it is to be informed that the Board has accorded the
consent for operation under the provisions of Water (Prevention and Control of Pollution)
Act,1974 for your residential apartment in the name of “Salarpuria Celesta” located at
Sy No.49/1A, 49/1B adn 49/2 of Bhattarahalli village ,Bidarahalli Hobli, Bangalore East
Taluk for the period up to 30.6.2021 with certain terms and conditions vide ref{1) and CFO
addendum issued from the Board vide ref{2).

Further, this office has received a complaint through repeated phone calls from Sri
Venkatesh, resident of Vinayaka Layout just near to the T.C.Palya signal(i.e. near to the weir
point of Vengaiahnakere) and which is near to your residential apartment located at the said
premises and he alleges that there is lot of foul smell due to discharging of treated/untreated
sewage into the Vengaiahnakere and it causes bad smell and unhygienic leads to adverse
health impact on them vide ref{3). Accordingly, the Deputy Environmental Officer of this
office along with officers of BWSSB (Maintenance), BBMP(SWM) were inspected the said
Vengaiahnakere on 26.8.2021 vide ref{4) and contacted the Complainant Sri Venkatesh and
others such as Sri Jayanna, Smt Pushpa, Sri N.Venkatesh and others (resident of Vinayaka
Layout and Jaibhuvaneshwari Layout). During inspection they suspected that there is a
chances of discharging of treated/untreated sewage into the Vengaiahnakere is from
“Salarpuria Celesta” Residential Apartment and they are discharging their sewage once or

1
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1. You are not operating the STP in scientific manner, thus causes smell nuisance to the
surrounding environment.

2. You have not employed the skilled operator for operation of STP.

3. You have not maintained the log book for operation of STP.

4. Most of the units in STP Le. collection tank, equalisation tank are gets septic in
condition, it shows that you are not operating the STP properly and thus causes ot of
foul smell to the surrounding environment/area.

5. Huge quantity of sludge accumulated in the Aeration tank, you are not periodically
removing the same and thus reduce the efficiency of the aeration tank

6. You have made a pipe line for usage of treated sewage for garden usage, but it js not
yet commissioned and it shows that you are letting out your domestic effluent outside
of your apartment premises.

7. You have not provided flow meter to intake of STP.
8. The flow meter provided for outlet of STP is not functioning.

9. The chlorine dosage tank provided in STP area, but it is not functioning.

10. You have laid the hose pipe from collection tank to aeration tankl & 2 jt suspects
that you are not operating the STP properly and there may be chances of discharging
outside of your apartment premises.

11. The Organic Waste Converter provided is not in functioning.

12. The Facility Executive Sri Khan, present during inspection was failed to produce the
documents w.r.t, analysis reports of treated S€wage, garden area available.

13. The treated Sewage sample was collected for analysis in presence of said officials
from BWSSB & BBMP and your facility Executive Sri Khan and also conducted
mahazar.

V)
Environn&e)n({ Officer,
RO-Mahadevapura
-

)& 2
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é 1 //BY RPAD//
No. PCB/MDP/JRK Apt/2021-22/ a3 H é DATE: 08 FEB ¢ 29
// SHOW CAUSE NOTICE // Y e _
The President/Secretary,

M/s JRK Garden Apartment Owners Association,

Sy No.10/5, Sannathammanahalli Village,

T.C. Palya, KR Puram Hobli,

Bangalore East Taluk.

Sir,

Sub: Non compliance with the provisions of Water (prevention & Control of Pollution)

Act, 1974, in respect of your residential apartment located at Sy No.10/5,
Sannathammanahalli Village T.C, Palya, KR Puram Hobli,Bangalore East Taluk
Bangalore— Reg.

Ref: Inspection of your residential apartment by the DEO of this office on 03.02.2022.
Wokok ek ok

With reference to the above, it is to be informed that, the Deputy Environmental Officer of this
office has inspected your Residential Apartment located at the said premises on 3.2.2022 and
observed the following:

1. You have established and operating the residential apartment having 200 flats in the

name of M/s JRK Garden and without obtaining consent for establishment and consent
for operation from the Board.

[N}

You are established the STP very near to storm water drain and operating the STP
without obtaining CFE and CFO from the Board under the provisions of
Water(Prevention and Control of Pollution)Act,1974.

While inspection your Facility Manag
requirements such as Building plan appr

er present and failed to produce the statuary
oved from competent authorities,

You have not established the organic waste converter/ organic waste composting
facility for making organic waste into manure.

The treated sewage has been connected to recharge pits and storm water drain, which is
a violation under the provisions of Water (Prevention and Control of Pollution)
Act, 1974, 5

application by obtaining ID & P your residential apartment profile in the
XGN software by using Board website (www.lmpcb.kamataka.gov.in) and upload the
following details in the XGN sofiware within 7 days. Further, you are required to upload below
said documents while filing application in XGN:

sl



1. Approved building plan obtained from competent authority.
2. STP design details along with treated sewage utilization plan,
3. ID Proof fore signature,

Hence, in view of the above, you are hereby called upon to “SHOW-CAUSE” within 7 days
from the date of receipt of this notice as to why the Board shall not;

1. Issue directions to BESCOM to cut-off power supply and BWSSB to stop water supply to
your Residential Apartment under Section 33 (A) of Water (Prevention and Control of
Poliution) Act, 1974.

2. To File Criminal Case against you as per the provisions contained in the Water (Prevention
& Control of Pollution) Act 1974.

Please note that, operating the residential apartment without the valid Consent of the Board is
an offence and attracts penal action unden the provisions of the Water (Prevention & control of
pollution) Act, 1974.

The receipt of the letter may please be acknowledged
Yours Faithfully

#

Environmentat-Officer
RO-Mahadevapura

>

—m
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3 = KARNATAKA STATE POLLUTION CONTROL BOARD & dle ‘a'wha, 03, exhon, o7,
CENTRAL ENVIRONMENTAL LABORATORY B3I, wortsadi-noo00
NS : K.S.P.C.B., “Nisarga Bhavan"
K Legal 42(3)87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY 7™ D Cross, Thimmaiah Road,

TC-5 4 ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Certificate Number TC-5487  Shivanagar, Bangalore — 560079
- ISO 9001: 2015 and ISO 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT
Date: 24.02.2022
M/s. JRK Garden Apartment, Page 1 of 1
NAME OF THE INDUSTRY : Sy No. 26, Sannathammanahalli, KR DATE OF COMMENCEMENT
Puram Hobli, Bengaluru East Taluk. | o TEST: 04.02.2022
SAMPLE COLLECTED BY ;| ooty en Kona AEO DATE OF COMPLETION OF
o anacevapura TEST: 09.02.2022
DATE OF COLLECTION : | 03.02.2022
SAMPLE REPORT NO:WW-2149
DATE OF RECEIPT : 04.02.2022
>ARTICULARS : Treated sewage effluent SAMPLE NO :WW-2149
l‘?:) Parameters Unit Standard Result Test Method
1. |[pH@25°C s 6.5 - 9.0 7.8 IS 3025 (Part 11)
Biochemical Oxygen Not more
% |Demand (3 days @ 27°c) | ™&L than 10 2L 1S 3025 (Part 44)
3. |Chemical Oxygen Demand | mg/L Nﬂ‘i;nms"ge 70 IS 3025 (Part 58)
4. |Total Suspended solids mg/L Nﬂ‘;;n;;e 16 IS 3025 (Part 17)
5. |Ammonical NitrogenasN | mg/L Nfﬁa’ﬁ"sre 0.34 IS 3025 (Part 34)
6. |Total Nitrogen mg/L Ntﬁzfloge 9.0 APHA 231d edition
: . MPN/ APHA 231d edition
| ). |Fecal Coliform 100m] | Less than 100 170 (9221 E) 977 10 9.78

INFERENCE | Non Conforms to prescribed standards.

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 15 days from the date of issue of report.
4. Decision Rule: “Statement of conformity applies only to analysis of results which meets
the standards stipulated by regulatory authority”.

QO\OL w AP

Authorized Signator‘;' (Biological) Authorized Signatéry (Chemical)
(Radha M.N) : (Dr. H.Roopadevi)
Assistant Scientific Officer Senior Scientific Officer

----End of Report--—
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No. KSPCB/R@MahadevapmafNoﬁcezzozz-zz/ 114 Date: 0 2 DEC gy,
o DES
The Occupier, PA TCH ED
M/s Padiyil Group unit,

# 493 D, Park Road, Behind Lake City Township,
Brindavan Layout, Bhattarahalli, Thambuchetty Palya,
(Near Vengaiahnakere) ’

Bangalore-560 036.

Sir,
Sub: Non-Compliance under the provisions of Water (Prevention & Control of Pollution)
Act, 1974 & Air (Prevention & Control of Pollution) Act, 1981 - reg
Ref: Inspection of your industry by DEOQ. of this Office on 23.11.2022.

SRESEEE %Y

Your attention is invited to the Section 25 & 26 of Water (Prevention & Control of Pollution) Act,
1974 and Section 21 of Air (Prevention & Control of Pollution) Act, 1981 subject to the provision
under these sections:

Section 25 & 26: no person shall, without the prior consent of the State Board establish or take any
steps to establish any industry, operation or process, or any treatment and disposal systems, which
is likely to discharge sewage or trade effluent into stream or well or sewer or on land.

) Section 21: no person shall without the prior consent of the State Board, establish or operate any
industrial plant in an air pollution control area.

As evident from the above said sections, it is mandatory on the part of every entrepreneur to obtain
“Consent for Establishment” prior to establishment and “Consent for Operation” prior to Operation
of the industry. Further, your industry located at the said premises was inspected by the Deputy
Environmental Officer of this office on 23.11.2022 and during inspection, it was observed that you
have established & operating the unit in the name of the unit M M/s Padiyil Group unit,
located at # 493 D, Park Road, Behind Lake City Township, Brindavan Layout, Bhattarahalli,
Thambuchetty Palya,( Near Vengaiahnakere) Bangalore-560 036 without obtaining the required
consent as obligatory under the afore said Sections of the Acts. In addition to this, following
observations were made:-



1. You have established and operating the Sweet and Khara(Mixture) manufacturing unit at the
said premises without obtaining CFE/Consent for operation of the Board under the
provisions of Water(P & C of P)Act,1974 and Air(P & C of P)Act,1981.

2. You are discharging the washing effluent generated from your activity and domestic
effluent into the Vengaiahnakere without any treatment it causes surface water
contamination, which is a violation under the provisions of Water(P & C of P)Act,1974.

3. You have not provided requisite Air Pollution Control measures to the Air Pollution
sources, which is a violation under the provisions of Air(P & C of P)Act,1981.

These action on your part, establishing/operating the industry and likely to discharge sewage
effluent and emissions into the environment amounts to gross violation of the Section 25 & 26 and
Section 21 of the Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention &
Control of Pollution) Act, 1981. ’

In view of the above, you are hereby directed to stop the activity immediately and shift to any
suitable location within 7 days by filing the prescribed application form along with prescribed
consent fee through online via XGN software. Further details regarding the procedure for obtaining
the consent can be obtained from the KSPCB website — http://kspeb karnataka.gov.in. You may
also contact this Office for any clarifications/details.

Failure to comply with the provisions of the above Acts attracts penal provisions of Section 44 of
the Water (Prevention and Control of Pollution) Act, 1974 and Section 37 of the Air (Prevention
and Control of Pollution) Act, 1981 which read as follows: “Whoever fails to comply with the
provisions of the above Section 25/26 of Water (Prevention and Control of Pollution) Act, 1974 and
Section 21 of Air (Prevention and Control of Pollution) Act, 1981 is liable for imprisonment for
the term not less than one year and six months and may extend up to six years and with fine”.

Yours faithfully,

-

Envimnmk tal Officer
Mahadevapura Region
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S : towards a cleaner Karmataka
// By RPAD //
No.PCB/RO-MDP/Comp-Notice/2021-22 / 33 L\ Date: 2 20CT 2021
// Show Cause Notice // DESPATC HED
To,
Sri P.K Mishra-Vice President,

M/s Salarpuria Real Estate Pvt Ltd,
No.3, 4™ Floor, Salarpuria Windsor,
Ulsoor Road, Bangalore- 560 042.

Sir,

Sub: Non-compliance to the provisions of Water (P & C of P)Act, 1981 and Air(P &
C of P) Act, 1981 w.r.t. your residential Apartment in the name of “Salarpuria
Celesta” at Sy No.49/1A, 49/1B and 49/2 of Bhattarahalli village Bidarahalli
Hobli, Bangalore East Taluk -reg.

Ref: 1. CFO issued under the provisions of Water Act,1974 to your residential
apartment on 20.3.2017.

2. CFO Addendum issued from the Board on 10.4.2017.

3. Complaint received through repeated phone calls by this office from Sri
Venkatesh, resident of Vinayaka layout.

4. Inspection of your residential apartment by the DEO of this office along with
officers of BWSSB (Maintenance), BBMP(SWM)on 26.8.2021.

5. This office Notice No.462 dtd: 31.8.2021.

6. Reply submitted by you to this office on 16.9.2021.

7. Complainants raised the issue during meeting held at BWSSB STP near Yele
Mallappa Shetty lake under the Chairmanship of DC, Bangalore Urban on
11.10.2021. ‘

8. Inspection of your residential apartment by the DEO of this office along with
AEE, BWSSB (Maintenance) & complainant Sri Ayyappa on 101.10.2021.

LI 22 2
With reference to the above subject, it is to be informed that in continuation to this office
notice issued vide ref{5) based on the complaint received by this office earlier, you have
replied for the same vide ref{6) stating that you are complying with the conditions mentioned
in the notice.

Further, this office is receiving the repeated phone calls from Sri Venkatesh and Sri Ayyappa,
resident of Vinayaka Layout just near to the T.C.Palya signal(i.e. near to the weir point of
Vengaiahnakere) and which is near to your residential apartment located at the said
premises. The Deputy Commissioner, Bangalore Urban District has conducted meeting at
BWSSB STP near Yelemallappa Shetty Lake on 11.10.2021 in view of Hon’ble NGT
directions dated: 8.9.2021 vide ref{7) and in the meeting the complainants alleged that there

Ole

Website : http://kspcb.nic.in



and it causes bad sme]] and unhygienic leads to adverse health Impact on them. Accordingly,
the Deputy Environmenta] Officer of this office along with AEE of BWSSB (Maintenance)
& Sri Ayyappa (Complainant) were inspected the said Vengaiahnakere and your Apartment
on 11.10.2021 vide ref{(8). During inspection following are the observations were made;

L.e. at south western side of your apartment premises.

2. During inspection there was no rain, even though you are letting out the domestic
effluent into the lake through this chamber.

3. You have installed the filter press to remove the sludge is kept idle, not in use.

4. Huge quantity of sludge accumulated in the Aeration tank, you are not periodically
removing the same and thys reduce the efficiency of the aeration tank.

5. You have made a pipe line for usage of treated sewage for garden usage, but it is not
yet commissioned |

6. You have not provided flow meter at intake point of STP.

LEﬁIuem discharging from your apartment into Vengaiahnakere lake through this chamber. |

In view of the above said non-compliance, you are hereby directed to instal] online
continuous effluent monitoring system to your STP and stop discharging of any type of
effluent into the lake through the chamber provided at southwest corner of your apartment
and submit compliance(action taken report) within 7 days from the date of receipt of this
notice, failing which as to why this office shall not recommend to the Board to withdraw the
consent issued to you under Water Act, 1974 and to issue Prohibitory order under Sec

32(1XC) of Water (P & C of P) Act, 1974,
Environaséntal Officer,

-Mahadevapura
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No. KSPCB/RO-MDP2021-22/f | 3 ¢

s DESPFATCHED

The Member Secretary
KSPCB, Parisara Bhavan,
No.49, Church Street,
Bangalore- 560 001
/l Kind Attn to: SEO (Infra Cell) //

Sir,

Sub: Non-Compliance w.r.t Gazette Notifications pertaining to Building & Construction

projects—reg
ok kd

With reference to the above subject, it is to be brought to your kind notice that, KSPCB has been
issuing consent under the Water (Prevention and Control of Pollution) Act 1974, (Water Act) to
construction projects so as to ensure that the pollution of water related to construction activity is
monitored and regulated in accordance with law. The Board started covering construction
Projects under the consent procedures ever since the issuance of the guidelines by the Ministry of
Environment & Forests (MoEF), Government of India, Notification dated 7-7-2004 (Amendment
to EIA Notification, 1994) Under the Construction Projects Category. Later MoEF issued the
amended EIA Notification of 2006, covering construction projects as at S1. No.8 (a) and 8 (b) of
Schedule-1 of the notification as below:

8(a) Building of Construction Projects >20,000 Sq.mirs.
<1,50,000 Sq. mtrs of builtup area
8(b) Townships & Area Development Covering an area > 50 Hectare & or builtup
Projects area>1,50,000 Sq.mtrs

Further to the above notification, KSPCB had issued a circular dated: 14-05-2007 to bring within
its ambit, construction projects baving a built up area of 2,000 sq.m and above in case of
commercial building; 5,000 sq.m and above in case of residential buildings and 10,000 sq.m and
above in case of institutional buildings under consent mechanism and for installation of sewage
treatment plants (STP). However, subsequently, Government of Karnataka vide its Notification
dated 04.08.2010 exempted the requirement of obtaining consent to establish and operate, from
KSPCB (if the units are residential & commercial constructions of less than 20,000 sq.m built up
area), that are established or are to be established in municipal sewered areas wherein
permission from BWSSB/BBMP/ Municipalities/Corporations is obtained and requisite charges
are paid, to discharge sewage in sewer lines and charges paid to these authorities. Nonetheless,
the Government of Karnataka withdrew this exemption notification dated 04-08-2010 and issued
new orders on 19-01-2016, vide no. FEE 316 EPC 2015.

However, it is come to the notice of the undersigned that the concerned planning authorities are
not abiding to the said notifications which is a clear violation of Government Order. Most of the

Website : http:/kspcb.nic.in




projects have obtained building plan sanction prior to KSPCB Clearance and given occupancy to
the residents.

For instance, there are 3 no.of projects observed in this office jurisdiction w.r.t violation of
Government Order by the concerned planning authorities which are as below:

1. Residential apartment building by name “JRK Garden” located at Khatha no.338,
‘Sy.no.10/4 & 10/5, Sannathammanahalli Viilage, K.R.Puram Hobli, Bengaluru has
obtained plan approval from BBMP-Mahadevapura Zone on 26.10.2012 for 200 units
having total built-up area of 27,492.44 sq.m and has been occupied by the residents and
now handed over to JRK Gardens Owners Welfare Association which is a clear violation
of the above said Government Notifications. However, the Board has not issued Consent
for Establishment (CFE)/ Consent for Operation (CFO) to the said project. Also, though
the built-up area is more than 20,000 sq.m, the project authority has not obtained
Environmental Clearance as per MoEF notification dated 14.09.2006.

DEO of this office has inspected this apartment on 03.02.2022 and noted that. the
apartment authority/builder has established a 60 KL.D STP very near to the nala present
next to the apartment. Also, there is no sufficient space/landscape area to utilize the
entire treated sewage. Hence, the excess treated sewage is being letting into the recharge
pits and to the storm water drain which leads to Vengaiahnakere lake (KR Puram Lake)
causing surface water contamination. In this regard, this office has issued a notice to the
Apartment Owners Welfare Association vide no, 1246, dtd.08.02.2022. Copy enclosed as
Annexure-L

2. Residential apartment building by name “United Elysium 2” located at Sy.no.35/1 &
35/2, Channasandra Village, Bidarahalli Hobli, Bengaluru has been inspected by AEQ of
this office on 17.02.2022 and noted that, the P/A has obtained Occupancy certificate from
BBMP dated 27.06.2017 for 216 flats having BUA of 6,599.09 sq.m. However, the Board
has not issued Consent for Establishment (CFE)/ Consent for Operation (CFO) to the said
project. Also, earlier, B.O has refused CFE application vide refusal order no.H458 dated
27.07.2015. Since, the no.of flats is 216, BUA will be more than 20,000 sq.m. However,
the project authority has not obtained Environmental Clearance as per MoEF notification
dated 14.09.2006. In this regard, this office has issued a notice to the Apartment Owners
Welfare Association & Builder vide no. 1300, dtd.22.02.2022. Copy enclosed as
Annexure-II.

3. Residential apartment building by name “Shipitha Splendour” located at Sy.no.119, 149
& 150, Mahadevapura Village, K.R.Puram Hobli, Bengaluru has obtained plan approval
from BBMP-Mahadevapura Zone on 16.11.2010 for 260 units having gross area of
30,071.15 sq.m and has been occupied by the residents and now handed over to.JRK
Gardens -Owners - Welfare - Association which is a clear violation of the above said
Government Notifications. However, the Board has not issued Consent for Establishment
(CFE) Consent for Operation (CFO) to the said project. Also, though the built-up area is
more than 20,000 sq.m, the project authority has not obtained Environmental Clearance
as per MoEF notification dated 14.09.2006. Meanwhile, B.O has refused CFO application
vide refusal order no.139 dated 02.02.2022.
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Yours faithfully
Sd/-
Environmental Officer
Mahadevapura — Bengaluru
Encl: As above
Copy to:

1. The Joint Commissioner, BBMP-Mahadevapm-a Zone, Bangalore for kind information
and direct the concerned officers in this regard.

2. The Assistant Director, Town Planning Section, BBMP- Mahadevpura Zone,
Mahadevpura Bengaluru for information and necessary action.

3. The Zonal Senior Environmen Officer, KSPCB, Bangalore (East), Nisarga Bhavan,

_Bangalore for kind information,
4. Office copy.
brs
Environm&atal Officer
Mahadevapura — Bengaluru
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RGAEHAVAN" 3" Floor e 's"mq_;. ol Bamro
malah Road, 7 D' Main, Shivanagar, SRFONO BFROBOD S,
: Pdsh.-.,mjali Theatre, Bengakru -560 010, elotmecy -os0 o,
B\
N I/BY RPADY/ :
No. PCB/MDP/JRK Apt/202 1-22/é1&‘b£ DATE: 03 FE3 202
// SHOW CAUSE NOTICE // o

The Presxdem/Secremy,
M/s JRK Garden Apartment Owners Association,

Sub: Non compliance with the provisions of Water (prevention & Control of Pollution)
Act, 1974, in respect of your residential apartment located at Sy No.10/5,
li VillageT.C. Palya, KR Puram Hobli,Bangalore Bast Taluk

Bangalore— Reg. '

Ref: Inspection of your residential apartment by the DEO of this office on 03.02.2022.

) kbbb dhny

1. Youhavemhblishedandopemﬁngtbcmidanﬁa]apmunemhavingzooﬂm in the
name of M/s JRK i i

|
|
:
&
8
:
;
é
5'

: i operating the STP
without obtaining CFE and CFO from the Board under the provisions of
Water(Prevention and Control of Pollution)Act, 1974.

While inspection your Facility Manager Present and failed o produce the statnary
requirements such as Building plan approved from competent authorities.

[T



'_'\(9
1. Approved building plan obtained from competent authority. -. ' %
2. STP design details along with treated sewage utilization plan, e 3
3. ID Proof for & signature.
Hence, in view of the above, you are hereby cailed upon to “SHOW-CAUSE” within 7 days
from the date of reccipt of this notice as to why the Board shall not;

L. Issue directions to BESCOM to cut-off power supply and BWSSB to stop water supply to
your Residential Apartment under Section 33 (A) of Water (Prevention and Control of
Pollution) Act, 1974.

2. To File Criminal Case against you as per the provisions contained in the Water (Prevention
& Control of Pollution) Act 1974.

Please note that, operating the residential apartment without the valid Consent of the Board is
an offence and atiracts penal action under the provisions of the Water (Prevention & control of
poliution) Act, 1974, J

_,
i

The receipt of the letter may please be acknowledged
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soatn Rabo, AxrgEE",
KARNATAKA STATE POLLUTION CONTROL BOARD & e "@’sng) U, Sshot oy,
CENTRAL ENVIRONMENTAL LABORATORY BSRN0T, dortstet-soono

K.S.P.C.B,, “Nisarga Bhavan”
Legal 42(3)/87,E(P)ACT, 1986 RECOGNISED ENVIRONMENTAL LABORATORY 7% D Cross, Thimmaiah Road,
ISO/IEC 17025 Accredited Testing Laboratory by NABL Vide Cerfificate Number TC-5487 Shivanagar, Bangalore - 560079
IS0 9001: 2015 and 180 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT

Date: 24.02.2022
M/s. JRK Garden Apartment, Page 1 of 1
NAME OF THE INDUSTRY : | Sy No. 26, Sannathammanahalli, KR DATE OF COMMENCEMENT
Puram Hobli, Bengaluru East Taluk. | OF TEST: 04.02.2022
Smt.Veena Kona AEO
SAMPLE COLLECTED BY : ; DATE OF COMPLETION OF
RO: Mahndevapura TEST. 09.022022
DATE OF COLLECTION : | 03.02.2022
SAMPLE REPORT NO:WW-2149
DATE OF RECEIPT : 04.02.2022-
PARTICULARS : Treated sewage effluent SAMPLE NO :WW-2149
l Ig‘l, Parameters Unit Standard Result Test Method
1. |pH@25°C . 6.5 - 9.0 7.8 IS 3025 (Part 11)
Biochemical Oxygen Not more
2 | Demand (3 days @27°C) | ML e 6.0 IS 3025 (Part 44)
3. |Chemical Oxygen Demand | mg/L thzn’“;’ge 70 IS 3025 (Part 58)
4. |Total Suspended solids mg/L Ng;;“;;e 16 IS 3025 (Part 17)
5. |Ammonical NitrogenasN | mg/L N‘t’ﬁ:;‘;‘e 0.34 IS 3025 (Pat 34)
6. |Total Nitrogen mg/L Nﬂ‘:;ffge 9.0 APHA 23d edition
, . MPN/ APHA 23rd edition
r ) | Fecal Coliform 100ml Less than 100 170 (9221 E) 977 10 9.78

INFERENCE | Non Conforms to prescribed standards.

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 15 days from the date of issue of report.
4. Decision Rule: “Statement of conformity applies only to analysis of results which meets
the standards stipulated by regulatory authority”.

N
Authorized Signatory (Biological) Authorized Slgnatzy (Chemical)
(Radha MLN) . (Dr. H.Roopadevi)
Assistant Scientific Officer Senior Scientific Officer

—End of Report-—



Annexure-IV

Photos taken by Marshals while patrolling the Lakes in the jurisdiction of RO-Mahadevapura.
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| Office: Bangalore - Mahadevapura Zarleds €eled : . |
mi:::akn State gglluﬁon Control Board dondath -HEdedshs | ; WS,
* NISARGA BHAVAN", 3rd Floor, Thimmaiah Road, e PST, gmriig m% 1
7th 'D* Cross, Shivanagar, Bangalore - 560 079. 38 e, Ho, oF, e T
Phone : 080-23224002 _ Tde "a" shoses, BRSAC, ...rd':w_s_ Sleh s ; __,r:: wone |
o dinipin-inapiati i towards a cleaner Kamataka
No. /PCB/MDP/C& D waste dump -Cdmp/2022-23/ 567 PATE: 20 uL 2022
To,
1. The Chief Engineer, (Lakes) 2. The Joint Commissioner,
BBMP, NR Square , BBMP-Mahadevapura Zone,
Hudson Circle, RHB Colony, ITPL Main Road,
Bangalore- 560 002 Mahadevapura,
Bangalore- 560 048.
Sir,

Sub: Complaint received by this office from Mr J Jagan Kumar with regard to filing application under
) Section 18 of the Hon’ble National Green Tribunal Act, 2010 in respect of OA No.222/2021
seeking for stay-reg.

Ref: Complaint received from Mr J.Jagan Kumar through e-mail on 14.7.2022.

Rkkkkkkpd

With reference to the above subject, it is to be informed that Mr J.Jagan Kumar, resident of Bangalore has filed
a complaint through e-mail on 14.7.2022 to this office by enclosing the copy of application filing under Section
18 of the Hon’ble National Green Tribunal Act, 2010 in respect of OA No.222/2021 seeking for stay. And in its
application states that  respondents w.rt OA No.222/2021 are further encroaching the water
body(Vengaiahnakere) by laying road & pipe line on the inner side of the lake bed and other construction
activities, thereby the respondents are shrinking lake extent/water body. The photos of the lake side work are
produced as Annexure-M, M1, M2 & M3.

Further, also states that respondents in respect of OA No.222/2021 have not performed work of the action to be

taken within the stipulated time period as they prayed for in their report that the debris, garbage waste, plastic

waste have yet not been cleared and the photos of the same produced as Annexure-N,N1,N2 & N3. The copy
) of the complaint letter is herewith enclosed for kind reference. '

In view of the above, you are hereby informed to take necessary action in this regard to avoid shrinkage of lake
extent and avoid dumping & segregation of C & D waste in lake buffer area and the action taken report shall be
submit to this office within 7 days time. Failing which the same may be communicated to the Hon’ble NGT
(South Zone-Chennai Bench) for further needful.

Encl: As above.,

Yours faithfully
L
Environme
u()-»Mahndevapura
Copy to: .}35\)
1.Mr Jagan Kumar J, No.207, D-Bloc, , SS Snow Drop, Belathur Road, Kadugddi Post, Bangalore- 67 for
information. :

plc

Website :http://kspcb.nic.in
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Pro nexure - 110

Inspection Report of Sri. J.N.Yogananda, Deputy Environmental Officer, KSPCB,
Regional Office — Mahadevapura, Bengaluru.

Name and address of the Vengaiahnakere (KR Puram Lake),
project Sy No.9 of Krishnarajapuram village and
Sy No. 46 of Sonnathammanahalli village,
K.R.Puram Hobli, Bangalore East Taluk,
Old Madras Road, Bengaluru.
Date of Inspection - 123.11.2022 A -
Officials Present from 1. Smt Bhuprada, Executive Engineer, BBMP(Lakes)
BWSSB
WSS 2. Smt Sapna N.K., Asst Executive Engineer, BBMP(Lakes)
Latitude i ~ :13.01640N
Longitude _ : 77.69830 E
Preamble:

The Vengaiahnakere lake Located at Sy No.9 of Krishnarajapuram village and Sy No. 46 of
Sonnathammanahalli village, K.R . Puram Hobli, Bangalore East Taluk, i.e. K R Puram BBMP Ward
No.52. Vengaihnakere Lake is also known as K R Puram Lake. Earlier the lake offers boating
facilities to visitors, and there are sheds built for people to relax. Vengaihnakere Lake also has a
Jjogging track, fishing zones and food courts for visitors. The speed boats, pedal boats and scooter
boats are a major attraction of Vengaihnakere Lake.

The catchment area/ upstream residential area for the Vengaiahanakere is T.C.Palya, Anandapura,
Ramamurthynagar, Vijinapura, Dasappa Layout, Shanthishree layout and Kowdenahalli area.

The said lake was inspected in view of Hon’ble NGT OA No.222 of 2021 is pending at South Zone
Chennai. Following are the observations were made during inspection:

1. The extent of the lake is about 64 Acres 35 Guntas as per Revenue records.

2. Earlier provided walking path, boating facility, jogging track, food courts are gets damaged
and not in usable condition.

3. The said lake has not been fenced completely by BBMP(Lakes) authorities.

4. The 85% of the entire lake area has been grown with water hyceneath (water weeds).

5. The C & D waste, Garbage (general solid waste) has been dumped all along the old Madras
Road near the tank bund and in some portions towards Meenakshi temple, weir point i.e. near
TC Palya signal.

6. The Brick bats, waste soil and other general solid waste has been dumped/stored in the lake

bed near the Royal Mart: Hyper Market side i.c. Northern side of the Lake.

1
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10.

11.

12.

14.

15.

16.

. The BBMP(Lakes) authorities present during inspection informed that Tender has been

Around 7 to 8 individual houses have been constructed by private parties toward Northern
side of the Lake and they have constructed Compound wall all along the newly constructed
houses towards the Northern side of the Lake.

The Building stone for constructing the Revetment to the Lake has been stored in the
Northern side of Lake bund/bed area and the materials belongs to the Contractor as informed
by the BBMP (Lakes) officials.

This office is repeatedly receiving the complaints from neighboring residents regarding smell
nuisance near T.C. Palya Traffic signal (@ out weir point of the Vengaiahnakere lake),

The part of untreated sewage discharging from individual houses entering the Lake at North
west side through Rajakaluve(near Meenakshi Temple) and Northern side of the lake
through storm water drain was observed.

The BWSSB authorities are treating the sewage flowing from from wards Nos.
25(Horamavu), 26(Ramamurthynagar), 5 I(Vijinapura) & 52(K.R.Puram) of BBMP area in 2
Nos of 20 MLD STP provided by BWSSB authorities @ upstream side of the Lake is also
being letting into the Vengaiahankere lake.

The BBMP (Lakes) Officials present during inspection informed that the extent of
Vengaiahnakere was 64 Acres 35 Guntas as per Revenue Records, but survey department
authorities have submitted a survey sketch to BBMP(Lakes) dated: 16.11.2021 and as per the
point shown by surveyor the extent of said Lake is coming to 59 Acres 28 Guntas and also
they have informed that written a letter to ADLR(Assistant Director of Land Records)
Revenue Department & copy to Tahasildar, Bangalore East Taluk w.r.t. difference in extent
of Lake and so far they have not submitted any reply for considering the correct extent of
Lake i.e. for fixing up of the boundary of Lake.

finalized to Rejuvenation of Lake and Rejuvenation work will be commissioned by next week
of this month(end of November-2022) and Diversion drains has been completed along the
periphery of Lake by BBMP(Lakes) authorities to avoid sewage entry during dry weather
flow and also they have constructing 2 Nos of inlet silt traps and is under progress.

As per the analysis report received from the laboratory and it reveals that the water quality is
for Class-E(it can be used for Irrigation, Industrial cooling & controlled waste disposal), copy
enclosed for reference.

Even though repeatedly informed to the BWSSB authorities for linking all missing links to
their UGD and take it for treatment in 2 Nos of 20 MLD STP, still the untreated sewage
flowing into the storm water drain and which Joins the Vengaiahnakere Lake.

The BWSSB authorities have completed the work w.r.t. laying of 450 mm dia NP3 Class
RCC sewer pipeline from Rangappanathota to TC Palya signal.

-
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17. The Mahazar was conducted during inspection in presence of BBMP(Lakes) authorities and
photographs taken during inspection are enclosed for kind reference.

Recommendations:

In view of the above said facts and observations, following recommendations are put forth:

a) The inflow to 2 Nos of 20 MLD STP is verified and noted that, the inflow to these STP is
almost nearly 19 MLD. However, as still the untreated sewage from the upstream area is
flowing into SWD and reaching Vengaiahnakere, it is recommended that, BWSSB is required
to augment/increase the STP capacity to cater to treat all the sewa ge generated in the upstream
area.

b) The BBMP (Lakes) authorities are not fenced the entire lake completely and not
commissioned the Rejuvenation work of Lake as committed earlier and not replied to the
notice issued from this office vide Itr No.553 dtd. 20.7.2022.

¢) BBMP(Solid Waste Management Division) authorities have not taken action for stoppage of
dumping of solid waste and C & D waste in the Lake bed and not replied to the notice issued
from this office vide Itr No.553 dtd. 20.7.2022.

Hence, issue of notice to the BWSSB, BBMP (Lakes) and BBMP (SWM) authorities can be
considered for violating the provisions of Water (Prevention and Control of Pollution) Act,1974 &
SWM Rules-2016.

Deputy Environmental Officer,
RO-Mahadevapura. |
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Photographs taken during inspection and samp
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Daputy Environmental Officer
Karnataka State Poliution Control Board
Bengaluru Mahadevapura, Bengalury
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Treated seage from BWSSB 2 Nos STP
entering into the Lake at South-West corner.

=i /e
Untreated sewage ﬂowmg through storm water
drain entering into the lake at North-West side of
lake.

Deputy Environmental Officer
RO-Mahadevapura.
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3/22, 12:41 PM ;
efforts to ensure that the survey of lakes and buffer zones is commenced and is completey

at the earliest. _ : 91

.

KRISHNARAJAPURA LAKE

10. As regards Krishnarajapura lake, the learned Additional Government Advocate has
submitted along with a memo dated 16th June 2021, a report dated 15th June 2021. We
direct the State Government to place on record the photographs of the fencing/compound
shown on the sketch annexed to the report. A copy of the report and the sketches annexed
thereto be supplied to the learned counsel appearing for the parties.

" 11. At an appropriate state, this Court will have to consider a very important issue of the
- cases where 30 meter buffer zone around the lakes forms a part of a private property. The
~ issue in such cases will be of removal of structures on the buffer zone. If the structures are
illegal, it will not pose any major difficulty. But, if the structures have been carefully
. constructed before the order of this Court directing maintenance of buffer zone of 30
. meters, the question is how the structures can be removed.
" 12. One more issue concerning the buffer zone will be if the buffer zone of a particular lake
.~ is privately owned and there is a compound wall lawfully erected by the owner on the land
- forming a part of the buffer zone along the boundary of the lake, whether the action of
removal of the wall can be taken. In a given case, such wall may block the inlets of the lake.
13. We will pass appropriate orders as regards Krishnarajapura Lake after copies of the g
documents are served upon the learned counsel appearing for the parties.

" 14. As regards the direction issued in W.P. N0.29107 of 2019 on 2nd June, 2021, the learned
. Additional Government Advocate states that the survey of the water body and the lake could
" not be carried out due to the transfer of the concerned Deputy Commissioner. We grant
" time of six weeks to complete the survey and submit a report to this Court.

15. List this group of petitions at 4.15 p.m. on 30th June, 2021 for considering the issue of
'~ laying down the functions of various Committees working at different levels, The issue raised
. by the eighth respondent in W.P. N0.38401 of 2014 by a memo dated 16th December, 2020
'~ regarding Nagawara and Hebbal lakes will also be considered on the next date.

32 ABHAY SHREENIWAS OKA (CJ) AND M.NAGAPRASANNA 02/06/2021
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Regional Office: Bangalore - Mahadevapura Tpeds vaeb— .' it =

Kamataka State Pollution Control Board  doriswc ~sbedesiabd il el
* NISARGA BHAVAN', 3rd Floor, Thimmalah Road,  “xirie =", i i
7th D' Cross, Shivanagar, Bangalore - 560 079. 3e shaia, o, of, !
Phone : 080-23224002 7de "a" soagy, SR,
* E-mail : bngmdpura@kspch.gov.in dorisec- Se0 079.
No. /PCB/MDP/C& D waste dump -Comp/2022-23 l \ g 3 DATE: 0 2 DEC 077
To, - DESPATCHE®R
1. The Chief Engineer (Lakes) 2. The Joint Commissioner, |
BBMP, NR Square , BBMP-Mahadevapura Zone,
Hudson Circle, RHB Colony, ITPL Main Road,
Bangalore- 560 002 Mahadevapura,
Bangalore- 560 048.
Sir,

Sub: Complaint received by this office from Mr J Jagan Kumar with regard to filing application
under Section 18 of the Hon’ble National Green Tribunal Act, 2010 in respect of OA
No.222/2021 seeking for stay-reg.

Ref: 1. Complaint received from Mr J.Jagan Kumar through e-mail on 14.7.2022.
2. This office letter No. PCB/MDP/Cé& D waste dump -Comp/2022-23/553 dtd. 20.7.2022.
3. Inspection of the KR Puram Lake & its surrounding area by the DEO of this office along
with BBMP(Lakes)- EE & AEE on 23.11.2022. |
4. Hon’ble NGT OA No.222 of 2021 order dtd. 24.11.2022.

ek kgks

With reference to the above subject, it is fo be informed that Mr J Jagan Kumar, resident of Bangalore
has filed a complaint through e-mail on 14.7.2022 to this office by enclosing the copy of application
filing under Section 18 of the Hon’ble National Green Tribunal Act, 2010 in respect of QA
N0.222/2021 seeking for stay. And in its application states that respondents w.r.t. OA No.222/2021
are further encroaching the water body(Vengaiahnakere) by laying road & pipe line on the inner side
of the lake bed and other construction activities, 'thereby the respondents are shrinking lake
extent/water body. Also states that respondents in respect of OA No.222/2021 have not performed
work of the action to be taken within the stipulated time period as they prayed for in their report that
the debris, garbage waste, plastic waste have yet not been cleared. In this regard this office has issued
a letter vide ref(2) by enclosing Mr J Jagan Kumar complaint letter copies and informed to submit the
action taken report to this office within 7 days time in order to submit the same for Hon’ble NGT(SZ)
Chennai Bench. But so far you have not submitted any action taken report in this regard.

Further, in the mean time the DEO of this office along with BBMP(Lakes) EE & AEE. inspected
Vengaiahnakere & its surrounding area on 23.11.2022 vide ref(3) in view of above said facts to verify
the compliance with regard to action plan(short term and long term) submitted to Hon’ble NGT
(SZ)OA No.222 of 2021 and observed the following;

1. The Vengaiahanakere lake has not been fenced completely as per short term measures/action
plan submitted to the Hon’ble NGT earlier.

We’z;ﬁ -http://kspcb.nic.in
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7.
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Laying road and pipeline by making chambers in the lake bed towards Northern side of the
Lake.

Construction of residential houses in the Northern side of Lake has been completed and they
have constructed the compound wall all along the newly constructed houses around 7 to 8 Nos.

The C & D waste has been dumped all along the lakebed towards Northen side of lake and
General Garbage/Solid Waste has been dumped all along the Old Madras Road in the lake.

The segregation of garbage in the lake buffer i.e. towards Eastern side (Old Madras Road) is
still operation on daily and not shifted the same activity to alternative new location so far.

The untreated sewage and sullage is still entering into the lake.

The Rejuvenation of Lake work has not been commissioned so far.

Further, while submitting the joint committee report to the Hon’ble NGT(SZ) Chennai Bench on -
6.12.2021, the KSPCB has submitted an independent report with a recommendation to the Hon’ble
NGT are as follows;

Sr. Recommendations of KSPCB

No

1 The BBMP shall identify the abandoned quarries & set up processing facility for disposal
of the C & D waste and as per the Rule of 2016 notified by MoEF & CC, Gol after
obtaining necessary permission from KSPCB to avoid disposal of C & D waste in the
lake bed areas.

2 The BBMP shall take action to link primary drains between the lakes, removal of the
encroachment and construction of storm water drains wherever it has not been done.

3 The BBMP shall provide screens to the storm water drains at regular intervals in the
major storm water drains to prevent carryover of solid waste/ garbage / floating matter.

In view of the above, you are hereby informed to submit the action taken report for clearing and
stopping the solid waste and C & D waste dumped in the lake bed/buffer area and to the above said
recommendations made by the KSPCB to the Hon’ble NGT while submitting independent report. The
action taken report shall be submitted within 3 days to this office in order to submit the same to the
Hon’ble NGT.

The receipt of this notice may please be acknowledged.

Yours faithfully

En viroancer

RO-Mahadevapura
| Y.
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No KSPCB/RO-MDP/NGT OA No.2220f 2021/Notice/2022.23 NEA  pate: 120
EC 2023

To, . ™

The Chief Engineer. ﬂg’q’ATCH ED

Wastewater Management Division, e
BWSSB, Cauvery Bhawan,
K G Road, Bengaluru 560 009.

Sir,

Sub:Non-Compliance under the provisions of Water(P & C of P)Act,1974 wirt
Vengaiahnakere Lake, K R Puram Hobli, Bangalore East Taluk, Bangalore - Reg.

Ref:1. Hon’ble NGT OA No.222 of 2021.
2. Inspection of the lake by DEO along with BBMP (Lakes) officials on 23.1 1.2022.
3. Hon’ble NGT OA No.222 of 2021 order dtd. 24.11.2022.

*ExkE

With reference to the above subject, it is to be informed that Mr Jagan Kumar J has filed a
complaint in Hon’ble NGT(SZ) Chennai Bench vide OA No.222 0f 2021 vide ref(1) in respect of
contamination of Vengaiahnakere and in this regard the .action plan (short term and long term
measures) for rejuvenate and restrict the entry of sewage was submitted to the Hon’ble NG(S7)
by you on 7.2.2022. To verify the compliance made in this regard the Deputy Environmental
Officer along with BBMP(Lakes) officials inspected the said lake on 23.11.2022 and observed

Further, while submitting the joint committee report to the Hon’ble NGT(SZ) Chennai Bench on
6.12.2021, the KSPCB has submitted an independent report with a recommendation to the
') Hon’ble NGT are as follows;

W ] Recommendations of KSPCB
No

1 The BWSSB shall not give any more Sewage connections to the UGD in the areas

—

The BWSSB shall take immediate action to replace the inadequate sewer line due to

construction activities, vehicle service stations including KSRTC, BMTC Depots &
Railways.

2
vertical development.
3 | The BWSSB shall cnicourage treated water from STPs to be utilized for public parks,

Sl
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4 BWSSB shall take Up sewerage network along with the water supply works
simultaneously.

e S—

5 The BWSSB shall initiate action to plug the leakages of water in the supply line on
top priority,

6 BWSSB/BDA/BBMP shall establish STPs on the upstream of Lakes to treat the
sewage before it joins the Lake. This improves the water quality in the Lake and also

recharges the ground water table. (Recommended to establish decentralized STPs in
L the each lake catchment area).

In view of the above, you are hereby informed to submit the action taken report for stopping the
entry of untreated sewage into the Lake and to the above said recommendations made by the
KSPCB to the Hon’ble NGT while submitting independent report. The action taken report shall
be submitted within 3 days to this office in order to submit the same to the Hon’ble NGT.

The receipt of this notice may please be acknowledged.
Yours faithfally

Envkom%r

{/RO-Mahade\rlpura
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